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[EREEGIECREIC]

THE DEPUTY CHAIRMAN: | think, we will continue with the
discussion after lunch. There are only four minutes left for 1 o'clock. The next
speaker is Shri Eduardo Faleiro. So, | adjourn the House till 2 o'clock and
then we will continue with the discussion.

The House then adjourned for lunch at fifty-seven minutes
past twelve of the clock.

The House re-assembled after lunch at two of the clock,

[THE VICE CHAIRMAN (SHRI SANTOSH BAGRODIA) in the Chair]

THE V'CE CHAIRMAN (SHRI SANTOSH BAGRODIA): Eduardo
Faleiroji, you will continue.

SHRI EDUARDO FALEIRO (Goa): Sir, if you permit me, | will start
before continuing.

THE VICE CHAIRMAN (SHRI SANTOSH BAGRODIA) : All right, you
start.

SHRI EDUARDO FALEIRO: Jvir. vice-Chairman, | thank you for
giving me the opportunity to speak on the discussion of the working of the
Ministry of Human Resource Development. It has been truly said that
'knowledge is power' and in any human development index, education is a
major factor for computing such an index. A country is truly powerful, and, it
has always been so, only when its population is highly educated. This is even
more true today, at this point of time, when we are living in a "knowledge
society", where knowledge is the key. In the next generation -the generation
that comes after me, after us a man who is illiterate, even in India, will have
very little scope. He will have hardly any employment. A person must be, at
least, able to read the instructions as to how he should act in the factory. Or
even in agriculture, he must be able to read the instructions. What is-written
on the label, at least, he must be able to read
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that. If he does not have this basic literacy, the man is at a loss and we as a
country will be consigned to the ghetto of the global community, if we do not
overcome the serious problems that we have today, in terms of illiteracy. |
need not point out that in just terms of quantity India has the largest number of
illiterate people in the world. Considering all these facts, over the last 50
years, we have taken steps to pay particular attention to education. This, |
must say, was very much true particularly at the time of Shri Rajiv Gandhi.
Shri Rajiv Gandhi's Government did two things. Firstly, increased
quantitatively the funding for education. He was actually the person who
created the Ministry of Human Resource Development to give a focus and
importance to this subject in its totality. It was he who gave an increased
funding, in spite of all difficulties, to education and human resource
development. At that point of time, during Shri Rajiv Gandhi's time, we
reached almost 4 per cent -- or maybe even we surpassed 4 per cent -- of the
GDP. This was unprecedented and it has remained unprecedented, upto
stage, as a percentage of GDP. The commitment in the National Education
Policy was to move, as early as possible, to 6 per cent of GDP for education
and for human resource development in general. This was advised by the
Kothari Commission and it had been accepted by the Government itself.
Then, it was not a question of acceptance. It was a question of doing. This is
what he did actually in terms of, as | have said, increasing the funding and in
terms of giving a focus to policy on education so that we actually develop a
society which is in tune with the Constitutional objectives of secularism,
democracy and egalitarianism, the main focus being on quality education.
That is what the National Education Policy, 1986 was all about; quality
education, equal opportunity in access to education, gender equality and really
moving towards or at least within a comparatively limited period of time halving
the rate of illiteracy in this country. These are the things that were done then.
The National Education Policy was debated in detail by the Central Advisory
Board of Education where the representatives from the State Governments
were represented. We can never forget when we discuss education that
education is in the Concurrent List of the Constitution. Therefore, no
Government should forget it. Unfortunately, this Government does forget and
does not care about complying with this mandate. Education being in the
Concurrent List of the Constitution, the States must be consulted; their views
must be elicited. If they disagree, then some sort of agreement must be
reached, a national consensus must be reached. If there is no national
consensus, there is no national policy. You can't call a policy a national
policy only because it is
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made by the Government of India, if it does not have the support of the State
Governments. We are living in a federal or a quasi-federal structure and we
can never forget that. Therefore, what | am saying here is that this
tremendous boost that we had given, and rightly so, to education and human
resource development, particularly at the time of Shri Rajiv Gandhi by
increasing funding substantially to unprecedented levels, as | have said,
almost to 4 per cent or a little above 4 per cent of GDP, a level which had not
been reached before nor after, and then also focusing on the National
Education Policy of 1986 which is still in force and was debated in great detail
by the State Governments in the Central Advisory Board of Education and
was debated in great detail in this Parliament itself and the Parliament passed
it unanimously, the matter of deepest concern is that all these things that were
done then and should have continued with the same emphasis, if not greater
emphasis, are now being given a go-bye. The Constitutional objectives as set
up in the Preamble of the Constitution are being forgotten. Secularism,
democracy, egalitarianism, etc. are being forgotten. What we had done in
terms of funding, that is not done any more. The focus we had given to equal
access to education, common school system and all these things are
necessary if the country has to really progress and to join the comity of nations
as an important member of the global knowledge society. All these things
have been given a go-bye. This is a disaster. There is no other word to
express it, but this is a disaster and | will appeal to the Government to reverse
these policies. Now, the hon. mover of the debate had made a very good
speech, very good in term of rhetoric, but the rhetoric is very far away from
the reality and this Government - | must admit it and | must concede - is very
good at rhetoric. But, then, the reality doesn't seem to matter, the reality
doesn't seem to matter to this Government and that is how in November, 2001,
mind you, one-and-a-half year ago, in greatest haste, the Government brought
in Parliament, introduced, considered and passed, all in the same session, in
that short session of Parliament, the 93" Constitution Amendment Bill for the
universal compulsory education. Now it is the 83" Constitution Amendment
Bill. Now, one-and-a-half year have passed. What has happened? Of course,
at that point, the four Assembly elections were on the anvil, you see, the
elections to Punjab, Uttar Pradesh, Uttaranchal and Manipur, and, therefore,
this must be a coincidence, or may be more than a coincidence. It is for the
Minister to explain. What was the hurry? Up to now, one-and-a-half year later,
this provision, which is now In 83" Constitution Amendment, has not been
implemented and it is not in sight
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when it will be implemented, if at all. | asked a question from the hon. Minister
on the universalisation of elementary education on 215 February, 2003; and
this is Unstarred Question No.394, and there | asked the Minister and the.
Government, now that you have passed the Bill in such a tremendous haste
one-and-a-year ago, when are you going to implement it? And, what was the
hurry? | got from the Minister a reply saying that this 83" Constitution
Amendment is not going to be implemented until and unless a Central
legislation is being brought in. Now, what he says here, and | quote, "it is to be
followed by Central .legislation with detailed mechanism to implement the
Constitution (Amendment) Act." Now, the question is: what was the hurry in
passing the Act? And, then, when are you bringing this Central legislation,
please tell us Mr. Minister. | am going to ask another specific question - apart
from making a speech here, the whole point is getting information from the
hon. Minister - when are you going to bring here the Central legislation to
implement this Act? It is a question. One-and-a-half year have passed, and
then, how are you going to do it? You have no way of doing it, Mr. Minister,
and | don't largely blame you, you see, because the Government doesn't listen
to you. | read in the paper that the Government is not giving you the money.
The short point is this, Mr. Vice-Chairman, the Government has no money,
whatsoever to implement this Act which was brought with such a great fanfare,
and | will point out how this happens. To begin with, look at the shocking facts,
let us forget their rhetoric and let us look at all our facts, and the shocking facts
are these that after passing the 83" Constitution Amendment, the Department
of Elementary Education gets less money this year than it got last year. If this
is not shocking, what is? | must point out here that the Tapas Mazumdar
Committee had assessed the requirement for universalisation of elementary
education at something like a little more than Rs. 13,000 crores. It was, as a
matter of fact, Rs.13,700 crores per year according to the Tapas Mazumdar
Committee. Then, comes the Government with the 93" Constitution
(Amendment) Bill, and in the Financial Memorandum, you must have noticed
that it mentions, what we require is just Rs. 9,800 crores. How, you have
broughj down from Rs.13,700 crores to just Rs.9,800 crores is a matter which
has never been explained to this House, and having Rs. 9,800 crores per
year, and having done this, where is the money now? As | have said, you have
given less money, this year, than you gave last year. Now you have brought in
Sarva Shiksha Abhiyan. And, for that Sarva Shiksha Abhiyan, you have
allocated something like Rs. 1,500 crores or thereabout. From where do you
get this money? By
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destroying very good schemes and programmes which were there in the field
of education! The major programme which was trfere in primary education
created by the National Education Policy, 1986, as revised in 1992. was the
Operation Blackboard. The Operation Blackboard was to the effect that all our
schools would have proper classrooms, that our schools would have sufficient
number of teachers. And this was done. This was actually started with the
objective that our schools would have primary education for at least four
years. And, this necessary, wonderful programme has now been abolished.
Of course, a politically correct expression is used saying, 'merged in Sarva
Shikshan Abhiyan'. 'Merged' means and in effect, in substance, abolished.
'Merged' means that you are now substituting this programme 'Operation
Blackboard', which was so necessary, by something known as "alternative"
education or "informal" education, where, according to your own Government
reports, there are no classrooms, only three years' education at the maximum,
and no teachers. There are only para-teachers. Who is a para-teacher? A
para-teacher is somebody who is recruited on a contract for a period of time;
maybe, one year at the most. Usually, it is either a local grocer or a baker or
maybe even a student who is recruited: He has no future in this profession
because he is on a contract. He doesn't apply his mind. He is not even there.
Very often, the reports are — from Government -- that they are collecting the
money without' even going there. And this is a disgraceful thing to do, to give
to the people of this country, in the name of education, a total absence of
education; a caricature of education, a tragic caricature of education, that
goes by the name of informal or alternative education. Now, Sir, this is what is
being done. You have removed this good, essential programme 'Operation
Blackboard', taken out (Rs. 58 crores or thereabout, and put it in Sarva
Shiksha Abhiyan. And, you have also removed many other programmes
including the Central Plan for the North-Eastern States. A sum of Rs.328
crores was allotted last year for this. This is a commitment made by the Prime
Minister. Our Prime Minister, when he goes there, always .makes
commitments everywhere. And, immediately, promptly, the Government
follows it with an allocation, which, promptly, the Government cancels. An
example is this Central Plan .for the North-Eastern States. Now, the North-
Eastern States' Plan has been cancelled this year. They say, it has been
'merged'. That means there will be no attention paid, when the North-Eastern
States require so much attention. llliteracy is rampant there; excepting,
perhaps, Mizoram, all the North-Eastern States require this Plan. | am sure,
the people-from the North-Eastern States will

241



RAJYA SABHA [28 April, 2003]

rebel and register their strongest protest against the cancellation of this
programme which was for their benefit and was essential for the people of that
area to come up to levels in which they can compete nationally to begin with,
and then, all of us can compete globally. This is a question to which | will come
in a moment. Therefore, this is the tragedy. Now, let us assume for a second
that even this Rs. 1,500 crores will be available. Where rs this Rs. 1,500 crores
and where is that Rs. 13,000 odd crores which, according to Tapas Majumdar
Committee, is required? And, where is Rs. 1,500 crores or thereabout in your
Sarva Shiksha Abhiyan and where is Rs.9,800 crores which, according to
yourself, will be required? Yes; it is expected that 75 per cent will be
contributed by the Centre and 25 per cent will be contributed by the States.
The States are broke. The States are not being consulted. We have asked for
this hundreds of times. Two out of three judges of the Supreme Court - Justice
Dharmadhikari and Justice Sema -- in the Aruna Roy's case have urged the
Government to reconstitute the Central Advisory Board of Education (CABE),
where all the State Governments are represented, and to convene it - and,
they have said -before the next academic year. Now, the Government is
disrespecting the order of the Supreme Court! Why, Mr. Minister, have you not
reconstituted and convened CABE? | appeal to you to do this. | appeal to you
to carry the States along with you. Otherwise, this policy cannot be a national
policy. We are adding to the division. We are dividing people on the basis of
religion. We are dividing people on the basis of economic classes. Now, we
are dividing ourselves, as the Union and the States also. | mean, how ' much
can we divide people who will rue after us? The Prime Minister has said, "lraq
has a lesson for all of us." Iraq is one side of the coin. There is another side of
the coin, which is economic aggression. And, for that, we must be all united to
fight economic aggression from any quarter whatsoever, from outside our
borders.

Now, the point is as follows. You have allotted for Sarva Shiksha
Abhiyan something like Rs.1500 crores. Let us forget about the Tapas
Mazoomdar Committee Report. Let us look at your own financial
memorandum to the 93" Constitution Amendment Bill which is now 83"
constitutional amendment. And there you say Rs. 9800 crores. Where from
are you going to get that? Twenty-five per cent from the States! They are not
going to give you 25 per cent, because they do not have money. States are
broke. And you are not consulting them. You have not held any conference of
the State Education Ministers since 1998. Why, Mr. Minister? You had not
consulted the State Education Ministers, you had not convened
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their meeting and not met them for the last four or five years. Since 1998!
When will you do that? When will you have interaction with the State
Education Ministers in the forum that has been provided for this purpose?
And, therefore, they are not going to contribute 25 per cent, they have no
money and you are not consulting them. Assuming they contribute, still you
have to come out with Rs.8000 crores or so. Where is that money? | know
you are going to the Ministries, we read in the papers, asking them, urging
them, cajoling them and they are ignoring you. They are not giving you the
money. You must explain to us what you are going to do. Things are bad.
This year it is awful and it is going to be 'awfuller, if | may use the term, much
worse, next year, because now there is a programme known as 'District
Primary Education Programme' fully funded by external agencies. Rs.1500
crores or so have been allotted for this. It gets over this year. This is the last
year. Next year, you are going to have Rs. 1500 crores less. So, this
Government just has no money. | read in some quarters, many people calling
this 93 Constitution Amendment Bill, a fraud on the Constitution. As you can
see, Mr. Vice-Chairman, | am not used to strong words. But |. cannot disagree
either because that reflects the reality. You bring things in such haste on the
eve of elections, and having done so, you do not even get the President's
assent. It took you to December 2002, more than a year, to get the
President's assent. Now, you have no money and you are going to have even
less money next year. You have no way to implement this constitutional
amendment of universalisation of primary education. If you have, please, tell
us. From where are you going to get the money and how much money? When
are you going to bring in this Central legislation, which according to your reply
here in Parliament is necessary for implementing this constitutional
amendment. Now, this is what is happening. Now, this is the situation with
which we have to deal, Mr. Vice-Chairman, on this crucial element of
elementary education. Just last November, the UNESCO produced a report,
that is,- Education for All, a report where, out of about 200 countries, India
comes at the bottom with 27 other countries which will not achieve any of the
three criteria which have been earmarked at the earlier conference of the
UNESCO in Senegal to be achieved by all countries by the year 2015. And
the three criteria are: Universal and compulsory elementary education, gender
equality and halving illiteracy rate. We have the dubious distinction of the
company of the countries of sub-Saharan Africa, and, of course, Pakistan - if it
gives us any satisfaction - is also there. In this tragic situation, in this open
world - | am coming to that in a- minute - competitive world of open
competition, how
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can we survive? Forget about the big rhetoric of 'we being the light of the rest
of the world," how can we survive in this open competitive world which the
WTO and the GATS -- | am coming to that in a moment - have now created?
Therefore, Sir, this is the tragedy of our elementary education in the hands of
this Government. It has reversed all the good things we had done and limits
itself to rhetoric and | will mention now talking about rhetoric and religion and
things of that sort. | had asked the Minister that there was a report, and there
was a Committee constituted in the 1990s known as the National Steering
Committee on Textbook Evaluation. Now, this Committee submitted two
reports quite some years ago. It indicted, among other things, several
textbooks and several organisations, some of them affiliated to the Sangh
Parivar, for producing material on communal and sectarian line which will
poison the minds of the children. Therefore, | asked the hon. Minister what
action had been taken on these two reports, and the Minister was kind enough
to reply, through his letter of 6™ April, 2001. | quote: "The two reports of the
Committee were circulated to the State Governments by NCERT for the
necessary follow-up action. No feedback has been received from the States".
This was on 6™ April, 2001. Two years have passed. Therefore, | am asking
the hon. Minister now whether he has got this feedback. If he hasn't, will he
please remind the States? Mr. Minister, with your intelligence and ability, if
you pay some attention, you will appreciate that we cannot divide this country.
As it is, we have problems. We have to unite this country. We have to
homogeneise this country. We have no option but to live together.. Either we
live'together, or, we die separately, especially now, during these times of
globalisation, when forces are just waiting, as the Iraq war has shown, to
pounce upon countries like ours. We have to unite as a country, not just as a
country, but the region as a whole. The European Union has shown how a
region can become a potent defence against the pressure of globalisation.
The answer to globalisation is regionalisation, to a very great extent. So, you
have got to forget these things. God will take care of all of us, or, only those of
us who are Godfearing. Maybe, others also...(Interruptions)... | cannot speak
for them.

Therefore, | will appeal to you: Forget about these things for a
moment. Let us strengthen unity. Let us advance economic progress. That
is the key. When everybody is economically happy, everything is all right. It
is when there is economic unhappiness that such questions arise.
Therefore, let us concentrate on these things.
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The short point at this stage is as to what has happened in terms of
the follow-up on those two important Reports of the National Steering
Committee on Textbook Evaluation. And, if nothing has happened, what steps
are you going to take, hon. Minister, to see that the States send you the
reports and you take action in the matter -- whether they are affiliated to the
Sangh Parivar or not. Such organisations cannot, and should not, be allowed
to continue with their sectarian motivation and bias in the education of small
kids, because the small kids do not forget what they get in education. "A
child is really the father of the man", as has been said.

What has been happening in elementary education is a disaster. But
even worse has been happening at the level of higher education. Never before
have there been so many agitations and strikes by teachers and students in
universities all over the country, as have taken place over the last few years.
Education, in general is being commercialised, is being privatised;
disinvestment' is a big thing for this Government; they. are disinvesting
everything; they are now disinvesting education also. But, Mr. Minister,
education is not a commodity. It is a human right. Therefore, the Government
cannot disinvest education. It is not a commodity. Education has been held as
a right of everybody. Education has been held as a precondition for any
country to be truly strong. It is not weapons that make a country strong, as
examples have shown in the recent past. It is education, knowledge, ability to
innovate, creativity and so on. Now, you have disinvestment in higher
education. Teachers are being ill treated, just as higher education is being ill
treated. | will mention here the problems of teachers, and make an appeal.
Mr. Minister, those organisations are trying to meet you. They have asked for
appointment with you any number of times, over a period of years. Why don't
you talk to them? You don't talk to the States. You don't talk to this
Parliament. As | have said, the policies, which are being pursued by this
Government - you will admit -are a part of your agenda. 'You are a party with
a difference!’; therefore, your policies are different. Your policies are not in
consonance with the National Policy on Education, which has been approved
by this Parliament unanimously, and which is still in force. You have to come
to this Parliament to get its approval, if you want any change in the NPE. You
have to come to this Parliament for an endorsement of the changes that you
want to bring in the NPE. You are not taking Parliament into confidence. You
are not taking the State Governments into confidence. Following the Fifth Pay
Commission recommendations, the UGC had recommended to the
Government pay-scales and promotions that
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would have made the teaching profession less unattractive in relation to
comparable professions. However, the Ministry of Human Resource
Development refused to implement the UGC recommendations, leading to
countrywide protests. In September, 1998, the Ministry entered into a written
agreement with the striking teachers. Since then, however, the Ministry of
Human Resource Development has gone back on its commitment one-by-
one. It has refused to implement what it committed and withdrawn promotional
avenues that ticey had officially notified. The plans, to downgrade the
teaching profession now envisage making all appointments contractual.
These plans are clearly part of the policy to convert the public-funded
universities and colleges into commercial enterprises with hire-and-fire service
conditions, and teachers who are forced to serve the interests of private profit
rather than help the students to develop their abilities to think independently,
critically and creatively. Not only the. Human Resource Development Ministry
has targeted negatively the service conditions of the teaching profession, but
the Minister, Dr. Joshi, has refused to have any dialogue with teachers.
Repeated representations and agitations by teachers across the country have
been arrogantly ignored. So, this is no way. You have to talk, Mr. Minister.
You' are only talking to yourself, and three or four persons around you - three
or four persons! You have to talk to this Parliament; you have to talk to the
State Governments; you have to talk to the academia and you have to talk to
these teachers, in this particular case. | appeal to you and urge you to have a
dialogue with these teachers so that you can solve whatever grievances there
exist, and there are plenty of them of a fundamental nature.

Now, this is the approach - disinvestment, disinvestment from
everywhere, from education also. As | have said, this is not possible.
Education is a human right. Education is not a commodity, and, in this, this
Government is. aided, abetted by the international organisations. This
Government is going even, beyond these organisations. It is aided and
abetted by the WTO and GATS. GATS, General Agreement on Trade in
Services, which makes education a commodity and puts it in the market
place, is not in the interest of India, at this point of time because then we Can
only buy and send our money out. We cannot compete at all. At this point of
time, we are not in a position to compete internationally. What does GATS
say? GATS says that you must open your educational market - and health
also, of course, and other services, but education is, what we are talking
about - to.everybody else; there cannot be any restrictions; and whatever
treatment you give to your own national institutions, you must give
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to the foreign institutions. So, if you give some sort of subsidy to your
universities and colleges, the same subsidy you must give to any foreign
university who wants to come and olant itself here. GATS says, therefore, 'no
subsidy'. But, they have it in good style. What happens in the WTO, what
happens in the world today, in the political and economic front? This applies
only to us - no subsidies; it does not apply, for instance, to the United States.
Here, the Government expenditure in education, the UNESCO has calculated
it, is less than 10 dollars per person. In the United States, it is 1400 dollars
per person. We are talking about a capitalist country, free enterprise, who
tells all of us about free trade, who tells all of us not to have subsidies! The
subsidy of the Government alone is 1400 dollars per person! You see, they
have all these big Rockfellers, Fords and so on, which we don't have. The
only hope for us here is the Government funding. There is no other source,
and therefore, GATS, at this point of time, until and unless we become
competitive and we can benefit from GATS, should not be acceptable to this
country. What are the categories in GATS? One is cross-border services, that
is, the Internet and things of this sort. We have, the IGNOU, Indira Gandhi
National Open University; quite a good thing, but internationally, it cannot
compete. We cannot compete in open universities. Then, you have 30,000
students who are going abroad and paying there, and the number of Indian
students going abroad is increasing. Whilst in India, the number of foreign
students coming here has decreased by almost half, and | will give you, the
exact figures. The number of foreign students coming to India in 1994-95 --
Government statistics, all my statistics are Government - was 11,888; by
1999-2000, it had gone down to 6,988. So, 30,000. going up, and 9,000,
going down! Where are we competing? Then you have commercial presence
of foreign educational organisations who can come here. Nobody is coming
here. They are giving franchises (Time-bell) | will take two minutes more.
They are giving franchises. There is no investment of anything by them. They
just give a franchise where you can use their name and they do not care
further. How many foreign universities and colleges have a presence here at
the moment? How many are there? Some known and most of them
unknown? They are making big money out of education. What we are doing
at the most we have some schools in the Gulf for our own Indian children. We
cannot do anything more. We cannot compete with them. The only place, the
only slot where we could do something is "movement of natural persons". We
have teachers and academicians who could go abroad and earn something.
But that is not permitted by the developed countries. They have
blocked GATS.
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Therefore, until and unless we become internationally competitive, we have to
go slow on GATS. And | am suggesting a strategy. Before that let me ask the
hon. Minister what commitments have we made under GATS in the field of
Education. Why is this tremendous secrecy? We as Members of Parliament
do not know even what GATS is. A colleague was asking me the other day,
"Are you talking about the GATT?" GATT is over; it is history. GATS is the
present and the future. Why don't you create awareness here on this subject?
Why don't you improve on the quality of advice you get from your experts?
The developed countries have a plethora of expertise. They know all the
loopholes. They create loopholes to benefit them. We hardly know anything.
So, you have to increase on the expertise available to you. First and foremost
create awareness in Parliament, carry the State Governments, and the
academia with you explain to them what GATS'is all about. That is number
one. Number two, | would strongly suggest that we should not make any
commitment under GATS in a hurry and no commitments until you are able to
tell Parliament how the country is specifically benefited by any such
commitment. The essential thing to take advantage of GATS is to be
internationally competitive. At-this rate, we are nowhere in the picture. We are
not going anywhere except to a complete disaster, unless we increase
government's funding for education at all levels and increase it very
substantially. Let us not blame the WTO or the GATS for our problems. | will
give you an example. Much before we made any commitment under GATS,
much before GATS asked us anything, a Circular was issued by the Ministry
of Human Resource Development on 14" January, 2002, which gave
permission to all and sundry to carry school teaching ,mind you, 'at school
level' of foreign degrees. This particular Circular concerns permission to take
up GCE, IGCSE examination of the University of London, IGCSE examination
of Cambridge in India. It also permits the IBO, that is international
Baccalaureat organisations to hold examinations here. There is something
known as a "core curriculum". We are discussing here and accusing each
other on the curriculum. The Minister is bravely talking about Indianisation of
education, indigenisation of curriculum, about the spritualisation of the
curriculum. None of these organisations are bothered about your curriculum.
They have nothing to do with your curriculum. And with these foreign school
certificates, students get admission to our universities. How do you permit
this? Where is the reciprocity? Every international agreement is based on
reciprocity. If we recognise the IBO and these degrees, they have to
recognise the CBSE qualification for entering their universities. Without
reciprocity, you cannot
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do this. What we are creating here is two classes of people. | must say it
again, one class of people who can pay lakhs of rupees and will get all these
foreign qualifications even at school level which was never permitted before.
Before, unless you were a son or daughter of a foreigner or of a diplomat who
has to move from country to country or you intended to take a course not
available in India, only then you could get such education at the American
school or British School, etc. And that also, on a case-to-case basis i.e., by
submitting an application and getting approval of the Ministry. Now, no such
thing is required. Now, it is open for all. Indianisation, indigenisation,
spiritualization is only rhetoric to- tell the birds and the Members of
Parliament, | suppose. We are doing such type of things without any
accountability, without any regulatory mechanism, and, what | am saying here
to conclude, is these policies are disastrous. This is taking us to a deep pit of
the ghetto of the world. | demand and urge and appeal and beseech the hon.
Minister to reverse these policies and return to our policies, increase funding
for education so that it becomes nationally strong and internationally
competitive and this is to be done without hesitation. If the Government does
not listen to you, there is always a way for you, Mr. Minister. Thank you.

S Tt WS (afSe e A SUAHTEIs HEIed, AId dHre
M F3Ted IR 91 Yo B §U 99 9 Ugd § I8 FHer Al b e yaR & W
R R1e1 W S FORTH a1 ST 38T &, A1 731 Sft HH 4 HH S 9199 of | g1
BTt | a7 e a1 oy don fagm wda qoaud S'd gU 7S & Sftaq 4 Rien o
T ARG &1 TS 81 B[ a1 7 Rien o1 wariior faers o1 | w1 df
et & w Rrenfae femarR 1 $el, afe g 7EHl & foy Bad aey a1 18 iR
T 914, & 81 & folg Bt IMRY T 3 & 419 Y 3R 3FR MY &IRI a9 I
ITel B HHA BICHT ITed & I [R1& & Jiof g1 89 4Iel &% Uil el dled SRl
S g Pl BH AR dedT goT URAT | ST ST qic IR MR Tl STt I8t dRop
2, 3TTSITG! B ASTs & SR AU 7 U @R ¥ e & A5 31 WiaR b g8t a &
AN Ugl et #5 Je S1gel HA SIS 7 TS RIel Ioe UR1 B g Hal ol |

quote, "The expenditure on education should be at par with the Defence."

S1. SL.UH.BISRI 1 Tezercl | el ST MfST gt ATl I& 29 S, 1966
Y 3 RUIE Y31 B ot 3R Par o,

| quote, "The destiny of India is now being shifted in her classroom. This, we
believe, is no more rhetoric. In a world, based on science and technology, it is
education that determines the level of prosperity, welfare and security of
people."
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B I WS © [ STIIET & q1S &b 156 U1 H 1R7& B f3fae i iR
B0 A AAH-IREH $ AT FHGLT 119 BT IR T g1 R 9t R Brroh
gferar 99 o) I8 T3 3iR WAy fFrafdreh o1 ex o= & e <7 &1 qun, a9 € e
T foRdt Y <91 & W T ATl % X -I@Td, S #igfe & o a8 $F Heayu
Tt & 5 339 <91 & W1 AIRBT B famra o Sfrd 21 R warera 3 uRfY favga &1
TS 3R I e & A wfgern arer fywrs W aRfeed o forar a1, Afes IR wi
YU FeI-g1 Bl IR H= U1, o0 gfe &l fawaiRa &% wg? a8 d &R Haif,
AP iR FeaTel gdR ARG A U AieTiis, pavarRyE! iR sra=fie &
TS| VR B Fen SR uR g o) el v g1t 81 ) J1NE HRd H Ugell 9R
R1efn w31 & TR H e {51 ARRATT B A3 Pl TRBR Bl 3R I I fowa
TT, W9 3% AT B1 farfed fareRT 9 19 aRfud 981 €1 H3 off SR <d 99y
T 5 I8 Aex A Tt 81 T 2 Afd I8 IR-9R g I1e fIarar ke #arery A
AT IGRTS & A1 3 Hel Hu= dI 357 Rief #ER10 & e o &1 g g
g1 e faen wRA & sreger facenfian St o i & e Wl @ W ot
rfirenar &) TS1 3 ST SrgEd off, S WS e 1 Ao AIguT &
IR fRrem yomell § YuR, Wpell Rien & Foky ufbar 4§ @qer @ wriert g4
frr=siiaur, I=g e o B F1 ST Ud SHa! 98T BT A F1 onfe ¥ IR @t
SO e & g 9, oriell Toie o 5 @it et BT @ T8I 3 afy |y
IRAR & SfIeTd 3R T2 & TRYeY 3 <=a1 SN A1 Rieq 31 ffged Uois H I o
el arforer SRR 81 St g=ft 7 wrfies W) 9 S fen 9@ & ureasH &
WRTIBRT, I RIHR T UG SETH BT ST G Ted h HI -1 B R TR AR
HEPIT P qf dcdl DI A B TAT I e &b TR R T F ol AR 204 1
B AR DR ST RIBTRET il U8l 78 781 oY, U aR R 9 < 1471 eife fera
P 91 IB & {6 g IRaR & 9191 T YR U I ST SIALROTRA bl STaiorare]
Jor dexuedl fégae @1 i §9 feA W B s9e GIRY Galvl ARpls
.. (TTYT). ..

SHRI BALBIR K. PUNJ (Uttar Pradesh) : Mr. Vice-Chairman, Sir, the
word 'Brahamanwad' should not be used. No derogatory term, against any
caste, should be allowed. ...(Interruptions)...

PR Tsdmen UiS: oMY $9 QRIRT dF BRIl W g8l ey
...(TIT)..... STET0 1 H Y& &, aTeT01 Al 7 T GRT2.....(FEH)....

S AR GRER ARG, TS 9 AN B I 8. (). ..

SHRI B.P. SINGHAL (Uttar Pradesh) : The Chair should kindly give
aruling. ...(Interruptions).,.
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Syquegel (N GAY IrTSIfedn: Y G I ¥ 91d BN %® ol
...(GH).... 3T 38R Pl o I8! 87 B9-I-5H <RIU 38R, IR 91 S B 9Iferyl
319 31T 33 18T I8 d1eT X&) &, 98 Sl SIRTT|

SHRI BALBIR K. PUNJ : | am only requesting that the term like
'‘Brahamanwad' should not be used. ...(Interruptions)...

Sl AT A=Y U7 I T INURT © [ IS SMEH 71 a1 7 & 7
qmg|

Suaureae (¢t WA SrTsifed): Y 3T 99 Bl IR 9id I 21 3T B
ST 91T 8, $ER qiferyl

SHRI BALBIR K. PUNJ: Use of any such term should not be allowed
because they may cause dissatisfaction among various sections of the
society. ...(Interruptions)... It is my humble request, if you could kindly
withdraw the word 'Brahamanwad' ...(Interruptions)...

MR. VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) : | have heard
you. [fitis unparliamentary, it will be removed. We will see the record.
...(Interruptions)...

S TH TS5 SIRY HahIvh FiRpfd Tsare $I w1fd H &
ATy fomam STrer 21

A WRAwg T Rige:wR,Ue 1 Yo A I Wi 98 IE ¢ L.(FauF)... §
ST9 ga&dl § A1 94 AN 41S 78 9 2

Suaureae (N A arTSIfed): 3719 37T Uh Afeell & N1 qa ufeul 819 95
SIEY

N AR T Riget: 97, § Afgen & 4o 781 usdl ...(@au™)... § $90
BERSEI

SuguTeae (3Tt Ha anTeifen): Sifer|

SFreht Trswen UiS: 39 UUF § Hated IRITerd & S R &1 f7e o ©
579 9 f&ga @1 U Sfias el & 24U d gRHATO {61 1 & 7 % 7o Aver & o9 4
579 &1 afrs 4 e wRa 7 “ART BT e fARIAT” BT had I8 Hablvi e Feprer 2
% UToIshH 3 WRpHIS ORI & IR AT dG1, SUMNGT BT e+ BT ST 6
IRAR BT 39 A BT BRI WG ARGAY0] Fiphrd fRTET 3R FHBTNT IR Bt
Al -SJell A¥pi & MR DI SRIBAR B & T JAATT T8I § @ Pl SToxd
gl
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HEley, 39 Nafie ¥ TA.A1L3.9MR.El. 31 qId] &l gai § BRAr argdll
frenf¥ri &1 1frart qeards T Suae T8 &l T 81 IR Rien & s # dreumH
TRac &1 geHT U MY # 7 4d ¥ g8, 7 WA= § grll weiey, Iy Aafier
JTRINT 7 el TS GReIah] H fbT ST dTel gaelld W $8 gara! gard Iok §Y I8
Hal o1 b adi &b AT B IR §9 BT 9gd -1 THIG TS| <Afh U Tl it 1t
3R 319 Y GIP IR A Iy Al 781 €1 S fbard Syt &, S99 ¥ feear, e,
MeAderd s & IR 7 S =R &y 7 €, it gRomg <1 = €, I 31 @ 9 Y
T B T3 79 319 & A9 9 3771 & =19 fohdl 1 et Rig a- < €3Ik 519 3119 & #
#3771 & 319 fhefl B 9EIE) Rig o <4 81 519 Y B 307 BT & ) Ieearg Bl
3T IR S €, 519 28T 81 © Al 37U 77418 &7 | B B ol olfh g 59 a1
®1 % o5 R1en 957 3% 81 91 & a1 M G 901.5.31R.2. &l fpard o 7 721 21

T, SifrTads Riem wt e 21 was | N uee o faar e 21 fead |
e & SR S AR €, S AT oF §, 9 59 &5 | g9 Y § 3iR B srae
e frd gy gt i w2 21 Recht & ool feamet & R wiftean e st &
PREHR] BT SATell HEPRUT BII BT G G| Bl G918 I 81 el W81 2, d TSR
B STell fordrd BTIHR TGt gSRA H R §U &1 S8R 1l ofST & JgaR H & o1 &
TIRAERIRE] F1 984 T1 YT Ui B (331 71 & b <1 I S & RiwrRed
ERRIEESKIRI

AIER, .S, B W W g1 IRE A TR H Bl AP Pleroll AR
feregfaeneri # 3 g Wrell IS € 3R ST 9 Bl $el Yol Te1 © adife U T8
g1 5 IR fR1ersd W T ]2 &1 APTel DI el T & IRY Feld U1 R BT B4 gafl
o1, WfP 3T 7 SHERI DI JATHR b4 aRE B e <91, frq dRE & ShaR Uar
PR T ALE A1 7 B & B AR A 11 B

AR, | 1! A @i a9l & IR § AT AT <A P T RFHGRIAT
ST A A g97 THdT GFau AT § ol AT 19,68,815 HRIS BUY BT T ©,
e 3 e & g baet 43,825 RIS BUY W Y &, S ol FoIC BT ATH 2.2 Hiererd
gl...(agH)....

SHRI BALBIR K. PUN J: Mr. Vice Chairman, Sir, Rs. 19,00,000/-
crore can't be allotted for Education. ...(Interruptions)...

R Tsden g H ol § ¥ JWIR U W@ §l I§ <led I &
El...(aE™)....

Suqutege (37 HA FrTSifeE): fR 7 Wt v siestaRT 21 dre <ifTg
S

SHRI BALBIR K. PUNJ: Sir, | was always interested in figures.
...(Interruptbns)...
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SyuTee (N WA IrTSifedn): R &1 A #3Y Sft < L (@au). .
fh" R & IR ¥ 39 917 79 HRY

S TEHe IiS: AR, $9H AT oy | Ut ot TET gera wam e
BT AT T B2 $9 I P 3D 9 H WIHRT T8 b QX IRH 6 99 A 14 a9 F
T -TTfIBI B AT 19 HRIS 30 G B, T4 3 BRIG 70 ARG T 9=d & Sl Bl
TPl Y B TEI| WRell B & 918 98d A Fod YIAHS WR W & W BlS od @ 3R
I AT AP gl TS| Tl g a1 A U8l Whed ST d& PR ol o) BAR <2 H g
P P FRER] BT 34 YR 21 FRER] &1 I8 MR IS 39 I 9 ST H 8-

I8 HAR ST8l UR 34 T Ugdl el (bR 3
Bl & GRT 379 b 3faR AT AR avf 2

39 R R A AEET & 39 9% R B e & forg fansd) oft avg &1
oISy WTaET el fhat T g1 Wt e o ff I8 81t 81 P goic § Rren w®
gfg &% Pad 0.7 71 KRt Wfem weies fadas, el are ur &1 foram Tm 31 6
Y W 14 9§ & gedi Bl RS ofd 8, dfdd 6 a8 3 BIC Iwdi &) ugrs-forars w1
BRM? U8 SY BT 98 SR 8, 18T fAdT & U1V et 31fere 8t 81 $1eb forw fopsit
N wpR @t e T2l & T 21 ST 9261 S AT -ured, STa! T 3R g |relt
B e & A § Y g BIRIY W BI$ S| $6 ARl H I8 BIYH SIRI 4 B8 A1 &
gTat & foTg YewTa BT AIAT <A1 81 399 9 99 Siiad § A7 1T BT RIeR g &
gfeaai ex ATl 3fR aTeT 579 P11 o1y gerar firerm|

AR, 4 I8 HE1 aredl § b e o1 ¥ 81 21 faeafdenei & fRem dar
SR 1 G RE A 81 & Wi (o 81 P75 TSR §RT GBI ] 3R HHRHTAT
faRe @t va BT T8 18 oY SR IF@ REIRE & AR s WWER Bl gHDT
I e § & 81 1S € RIS S=M 9 gra AU 9, S ARIE WEHR 7 719 foran 21
Q1 59 991 9 €1 o Y81 2| HTaTe] oF favd TR e & SudHi & i Rien
F &5 TR Y 7Y UHTRIBR BTIH HXeh NI JATh BT 9o @l 81 # g1 HieeH v
JETHR TS BN 30 &1 IR et Swieyge wenfia gy o < 21 g8 ) var =&t
T XET & b ST 37 <0 H /I & AT 817 $O Y- 1o AN, T9gdeh FR PIferT
AR FATHR HB AT IUTITT BRAT =T & ol AT I IR T ST T H 19T 781 31
gl

AR, |4 a1 1T 3o+t g § b He 997 B X8 AT 31 T8 A |
& 31 o d Rre rf¥rar e, gRaddt e, 37 |9 ot Aefordis o € &k fra
TRE PRIRT B11? QIUER P WIS BT GRT oI ST 91Y 1 8% ged o fofg 50 T 4 68 T
I 81 S7H T WIS T SO ? Ul 8T 3R |1 efht WY wWRid! o] @t 98 oft e
forelfl| 33 U=l & o goie 99T § e & IR § TP g 8- “Education is the
central vein of our life-time concerns.” 9% A1 I8 9177 AT § b <7 arfyuras
I T g2 TR 12,000 ATATT R =i TR 24,000
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AT @ BT 7, SHB! 376H o § B RIrad fAerfl, dfd 9ga ar
U 1fraed € it fodt ft TR A 9S4 o & SRR | 81 A 81 A1 T 8P
g & forg e =0 St 3 @1 o 72 A 272

vite fRren & forg it it $uy e 1 2, 39+ +f va BIcT At fn, il =afh 8.0
JUG AT & R 2mE Hiel 1 g gofarer it 7 Riwars S A

§ AR A1 Sre e #3 9 SRIY & |1 U qTd TG BRAT
FTE 6 H P! Q¥ R BT H3) a9 B FeAr® <l §, §E IRAR BT TS| A0 IR
IRIY & o Tpell UTSThH B gH-RUET g =T a9 —a%g IR 8Hel, Jod MR
R1eT & T IRIYY T gerdl <1, < 9119 B 37TS H bR Iah Hgrudl e &
TR, favafaeney e SN & Aeds A 5 I8 iy —gRIfgd RaR=gserd
BN 3T H AT HAl BT IMMITT T B B T ABRIHAD B PN 1 9d §9
< P IS AU 31K f9fHT Jaoi & 8ol U= B oS S Aeh| gdTa |

IuquTee (3 Ga IrTsifedn): it Sey yarg g S| ST 9dT Sft, 39d
T 9 e &1 9Hy Bl

ft SreTpa RO (e w9 HRICY, U 3@ e Wi B, swfery ot s9h
1T 31T SR 8l

IuqTee (st A FrETSifea): I8 e Al Hed T8 § A1 $7% aler alfoy
39| §H AT 78 FHY 9T &, BT ehal & o 391 STt diel 21 <78

31, YRl FHTER St A Wi H o1 o gfer < < e
JusrHTege (St A arTSifea): H gfaar waf D 8?2
1. Rl wEN Sveh: 3 g% W T o) T 6 wme 97 wE Suw sareT

EEIT!

Suaureger (it Iy arreifean): 89 9= 99y 9a1 fear B, 39 |@d © d
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BT 7 TP g S & AT 374 dTAee A Y g ST & AR U T« (dax gRI
ST U1 39§ a1 89l g [ 89 Ueb g 81 Sild- ST ST-UT & el 31 $Hd-
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SHRI N. JOTHI (Tamil Nadu) : Mr. Vice Chairman Sir, | am very
happy to participate in the debate on the working of the Ministry of Human
Resource Development. Sir, | begin with a Tamil saying, a very old saying,
which says, 'a king will have respect only in his kingdom; whereas a scholar
will have respect wherever he goes." That is the importance that education is
being given- in our State, Tamil Nadu. It is not only Tamil Nadu, which lays
stress upon education. Our Constitution, our forefathers, had belief in us, and
laid down what we should all be. The Preamble of the Constitution itself,
which is key to Constitution, says that we should achieve justice, liberty,
equality and fraternity. All the four can be achieved only when we grow in
education. A man without education is like a blind man. He may be clinically
alive, but socially, he is a dead person. So, education has got its importance.
Sir, the above is being laid stress on in the further provisions of the
Constitution, namely Article 21 - dignity to life; not merely animal living, but
living with dignity. It can be achieved only by improving social standards,
which in turn, can be achieved only by education. Sir, Article 37, the Directive
Principles of State Policy, insists upon the governing people, the people in the
Treasury Benches, to bear it in mind that in their governance, they should
make every endeavour to see that children of tender age are given education
and it is spread everywhere. These are all the visions that our forefathers had,
while framing the Constitution. Fifty years ‘iave passed. Let us see what is
going on around us. Education is now being commercialised. It is being
commercialised like anything; | shall come to it a little later. How it is being
commercialised - | shall show it with examples - with the connivance and
concurrence of the Central Government authorities. | shall say it with
illustration. Before that, | will have to say one thing. Tamil Nadu is a forerunner
in giving education, with the meagre funds allotted to it. Upto 10+2, everyone
is given free education. As far as the
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Scheduled Castes and Scheduled Tribes are concerned, we owe a
responsibility to them; we owe a duty to them because of the suppression for
3000 years that we have subjected them to. We are aware of that duty; so, for
the Scheduled Caste and Scheduled Tribe students, for whatever duration
they wish to study, whatever course they wish to study, whether it is
Engineering, Medica! or Ph.D., education is free in Tamil Nadu. As far as girls
from Scheduled Castes and Scheduled Tribes are concerned, free bicycles
are being given to them for going tot the schools. We do all this with the
meagre resources available with us. What is the assistance that we get from
the Government of India? Nothing. | say this with a great burden on my heart,
especially, when a scholarly person like Dr. Murli Manohar Joshi is there. |
know he is a scholarly person. He ie an academic person. He knows the
importance of education. He has been very rightly chosen for this Ministry.
Personally, | bow to him, | respect him; he is like a guru to me. But,
unfortunately, the necessary assistance is not forthcoming as far as our State
is concerned, even though we are forerunners in education. We have been
providing f'ee food for the past 25 years to the children in the schools. And we
have been doing all this with our own meagre resources, tightening our belts.

Sir, | shall tell you a recent incident. Please, look at the person who
is now running the Government in Tamil Nadu! Our leader, Dr. J. Jayalalitha,
while on, her way to the Secretariat from her residence, around 10 o'clock,
saw at a particular vantage point, some children gathering together,
applauding her, and shaking hands with her. Instead of/feeling happy about
that, she thought, 'at 10 o'clock in the morning, these Children should be in
their schools, in their classrooms; why are they gathering on the streets?' She
immediately summoned officers to get hold of the children and their parents,
and enquire as to why their children were not put in the schools. Then they
realised that poverty is the reason. She gave money to them from theAJW"
funds and from the personaHunds, and they are now put in the school. This is
the Chief Minister we have got. This is the State we are running. And what is
the reciprocal assistance we are getting from the Centre? Sir, kindly think
about us. Kindly pick and choose which State Government is doing well in this
country, and please help us. You are there to help us. When we are good,
please help us.

Sir, I want to make a specific complaint on a particular aspect. | request
the scholarly Minister to look into this. There is an- organisation called AICTE.
They are giving permission for starting engineering colleges.
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In our State, we have got 275 engineering colleges. They are all private
engineering colleges, not the State Government run colleges. There are 275
private engineering colleges. Almost all of them are denied permission by the
State Government, of course, for obvious, correct reasons--either the purpose
is not good or they do not have monetary resources or they have not fulfilled
the norms required for the purpose. The State Government is denying
permission to them, but they get permission from the AICTE. How they get it,
we do not know! They come and start engineering colleges. Who are they?
People who sold soda water and soda colour at the bus-stands! .They are
running engineering colleges! A police constable dismissed frOm service for
his misbehaviour is running five engineering colleges today with the blessings
of the Central Government! What social obligations will they discharge? Will
they not sell education to the public? In order to see that the seats are being
sold in a particular slot, for a particular sum of money only, they make a click,
they join together. They say "this course - this much; this course - this much;
this course - this much!" They themselves fix up the norms and allot seats to
them. They extract money! Unless you pay the next year payment-which will
not be less than a lakh of rupees-- hall tickets for this year will not be given.
We have warned them, we have taken action, we have done everything. And
unfortunately, the same length of area- | know a particular case-is shown for
an engineering college, same is shown for a polytechnic, same is snown for
some other purpose! Sir, this is happening right before your eyes and under
your nose. We have got specific complaints. We have been complaining to
the Central Government, and we have been requesting, "Please withdraw the
recognition.” They are not doing it. | will be the last man to believe that a paint
merchant who has been running a painting shop will be a philanthropist in
education; | cannot believe it, because | have seen who they are, and | am a
lawyer, of 27 years' standing. | am seeing who they are, how they are running
it. AICTE is something whose functioning should be immediately looked into
by the Minister of Human Resource Development. It should be thoroughly
revamped.

Sir, | have read "Oliver Twist" in my school days. Oliver has got a
character in that novel, called "Fagin". Fagin is to train how to pick pockets,
how to commit thefts. He will try young students. | will not hesitate in
comparing the AICTE with Fagin's academy. That is equal to them. | am
saying this because when the State Government is objecting to a particular
college being given recognition, sitting 2,000 kms. away, how could you give
recognition? Are you consulting the State Government?
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Have you merited their objections? This is very strange, Sir. They may have
money with them, but that does not mean the soda-colour people and the
dismissed police constable can be allowed to run five colleges. This is very
strange and very shocking. This is a very sorry state of affairs. , Sir, | would
like to invite the attention of the hon. Minister to an important issue because
his Ministry is very big like the Banyan tree. | am not having any specific
grievance against the Minister. Personal grievance? No. When he came over
to Tamil Nadu some time ago and suddenly developed illness, we all felt very
sad, and we all prayed that he should recover and go back because he was a
guest of our State. A guest who comes to our State should go back in a
healthy condition. | have nothing against Mr: Murii Manohar Joshi. | only
request him, 'Please tone up the Department". There are seme people,
especially in this particular forum which | have now indicated. Sir, Mahatma
Gandhi has said -- | am born after his death; | have net seen his face; | have
not seen him alive | have read his wo*ds --"the soul of India lives in villages".
The Tamil Nadu Government reserves 15 seats in engineering colleges,
medical colleges and in certain other se'ected cou'ses for rural public. The
convent educated people, the IAS ofrlcers' sons, the IPS officers' sons, who
want to take everything, they went to court, and the court struck down that
particular notification. Court is there. | am a .awyer and | bow to that. But if the
court is stopping the progress, you must come forward, the Ministry should
come forward. Tne Ministry should have its eyes open everywhere. They must
get information fro®n various sources as to what is going on at a particular
place in respect of education. Collection of material should be there. They
should come forward. We have approached them and we should ma><" some
legislation to make at least 15-20 per cent seats being exclusively r< served
Ibr rural people so that they can also become doctors and engineers.
Otnerwise, it will agam be cornered oniy by those oeople, defeating the very
purpose of the Constitution, of the Directive Principles of the State Policy and
the Preamble enunciated in the Constitution. We are not having much
attention on building of libraries. Library is one particular sector which is being
neglected everywhere and no thought is being given to it at all. A man can
never be”built up only by education, only by reading other books and other
works of great authors the worldover as well as of our country. The library is
one particular aspect which we should think about. We are collecting a cess,
called library cess, alongwith municipal tax, and we are to some extent
managing the libraries. Sir, | appeal to you, to begin with a Central Library
Fund, that would be given in a gracious manner, in a liberal
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manner. Please select our State and give liberally to have a cemralised
library, to have a good library. | feel that a library should be there in every
village and there should be a Central assistance to the said extent and to
serve this purpose, there should be some formula worked out by the Ministry.
Mr. Faleiro said about implementation of UGC scales. He said that the scales
should be implemented. | am against it and | will tell you the reasons. . Sir,
this UGC is already granting lot of money. The salary of college teachers is
very high. It is eating the State Government's money like anything. It is eating
the State Government's money. The school teachers, to begin with, they are
recruited as primary school teachers and they carry home an amount of Rs.
8,000, which the villagers do not get. And, the professors are being paid very
heavily. In fact, | want a moratorium on their salary for quite sometime.

SHRI EDUARDO FALEIRO: Only on their salary?...(Interruptions)...

SHRI N. JO7\HI: Sir, this is my view. | have not interrupted you. This
is my view. | heed a moratorium on their salary because of the working hours
of teachers. Why am | saying this? | have not learnt by post. | have learnt it
from teachers. My friends are teachers. Siill | say this. The reason is, when
you ask them to evaluate the examination paper, They say, "We are on strike.
No, we will not evaluate". All students' strikes nowadays are instigated by the
teachers. The teachers are instrumental in causing strikes all over the country.
Tamil Nadu has witnessed such a strike very recently. Recently, we have
witnessed a particular strike, the Queen Mary's College strike. It was being
kindled and blown out of proportion by the teachers for their convenience. We
know that. ... (Interruptions)... The person who is laughing is not from Tamil
Nadu. He knows only laugning. He has no information.

IurTEIE (STt TH1 BT BIRAR): HIAT 3T FAT B |

SHRI N. JOTHI: | am summing up, Sir. We say mata, pita and guru
are equal to God. Mata gives us birth, pita brings up -us and guru teaches us.
| am not against the teachers. But teachers should realise their social
obligation. They should realise their obligation to the country. They should
serve. They should not say that they will not evaluate the answer papers.
...(Interruptions)...

JuaHTeae (St T B HIRML): HUAT 37T FA HI
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SHRI N. JOTHI: | am not accusing all the teachers.
...(Interruptbns)...\ am not accusing all the teachers. ...(Interruptions)...

SHRI EDUARDO FALEIRO: Everything is collapsing? What guru?
... (Interruptbns) .. You give money to guru! ... (Interruptions)....

SHRI N. JOTHI: The guru will never say, "l will not evaluate your
papers". The guru will never instigate a strike. The guru should teach the
students He is an example of a good guru. He was teaching. | don't think *hat
he had instigated the students of the Allahabad University. | have heard very
good things about him. | am only saying about those gurus, those people who
instigate the students to go to the road and organise a hartal. | am only saying
about those people. This is a country where we should make some sacrifice.
The teachers also should come forward to make some sacrifice for the benefit
of the students. | am only appealing to them; | am only requesting them. Mere
implementation of the UGC policies will not make the whole issue a different
one. It would not help the country grow up in education. The teachers should
realise their responsibility. That is all what | am advocating.

JuRrTegeT (STt TT SR BIRNB):HUAT TG DN | T MY AT T80T |

SHRI N. JOTHI: My only suggestion is that whenever you increase
the salary of teachers, kindly give matching grants to the State Governments.
Don't make the State Governments to bear the burden. ...(Interruptions)... A
matching grant should be given to the State Governments so that the burden
of the State Governments is mitigated. The State Governments are already
kneeling down so badly under the pressure of financial burden. Don't make
them bear further burden. The LTC has now come back. All State
Government employees have already started asking for LTC. You give them
matching grant. Don't burden them.

Finally, 1 have a humble request that up to the School Leaving
Examination, that is, higher education, let the Central Government
interference be taken away fully. Initially, according to our Constitution,
education was not a Central subject at all. It was not in the Concurrent List. In
1952, it was purely a State subject. | don't know under whose guidance it was
brought under the Concurrent List. But from the day it was brought under the
Concurrent List, problems cropped up. | only request and appeal to the
Minister that up to school education, it should be exclusively a State subject
and thereafter education like technical education,
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scientific education, etc., should be under the Central Government's
jurisdiction. Whenever a State Government objects to the establishment of a
particular college on technical grounds, the AICTE, without the concurrence of
the State Government, should not automatically, or, in an authoritative manner
grant any affiliation. That is all | would like to say. Thank you.

Syaaregel (ot 1 S} BIRME): ot . TEEE W AT e & iy
B iferyl
SHRI K. RAHMAN KHAN (Karnataka): Mr. vice Chairman, Sir, the

nation is yet to achieve six per cent expenditure on education. If this is our
predicament, as a nation, how can we build the nation's human resource?

We have recently passed the Constitutional Amendment Bill and
given the Right to Education for children in the age group of six to fourteen. It
is more than a year and the Government is yet to come forward with
legislation and give effect to the constitutional right. | request the hon.
Minister to assure us as to when the legislation is going to be introduced to
achieve this objective.

Sir, the Government has introduced several new schemes for
universalisation of education, what is called, Government Education
Guarantee Scheme and Alternative Innovative Education Scheme in addition
to the existing schemes to achieve the total literacy. They are yet to take off
and reach every section of the society. It is not enough to draw up schemes.
What is necessary is that the benefit should percolate to all sections of the
society and not to a particular section. Sir, the per capita expenditure on
education should reach proportionately to all the groups in the society. If. the
benefit reaches only to certain groups and does not reach all groups, then,
there will not be social justice and it will not be possible for the Government to
achieve the objective of providing education to every section of the society.

Sir, often, the statistics, which are presented to demonstrate the
achievement, are deceptive and misleading. Certain sections of the society
will be worst affected, if we go by the overall statistics, ' ead'of group-wise
statistics. There is a statistics unit in the departr it, which is the nodal agency
for collection, completion, processing and dissemination of the educational
statistics in the country. But, there are no data or statistics available about the
most depressed sections of the society, the minorities,
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the backward classes. There is no statistical data given as to what is the
condition of thci education.

It is not that | am pleading that a particular section should be taken
care of and a particular section should not be taken care of. All should be
taken care of. Jt is the responsibility of the Government to ensure that every
section of the society should get their educational right.

The statistics are not complete. There are no statistics available
regarding the Muslim community. | was searching for this statistics because
the Muslims, the minorities are the worst sufferers in- the field of education. It
is an accepted fact. Even, at the time of framing of the Constitution, it was felt
that the minorities woutf be neglected. That is why, a fundamental right under
Article 31 was introduced. Now, even after having a fundamental right, we do
not have the statistics, today, to demonstrate as to what is the percentage of
literacy of a particular group, which is deprived. There are no statistics
available.

Sir, | cite an example. As per the statistics given, the drop out
percentage in the 7" standard is 50 per cent in the country. In the case of
minorities, it is 93 per cent at the 7™ standard. Ham are you going to bridge the
gap? | am talking about the survey conducted by the Government of Karnataka.
In a progressive State like Karnataka, the drop out percentage at the 7"
standard is 93 per cent. If that is the case, how are we going to bridge this 40
per cent gap between the Muslim community and other communities?
According to the statistics, this figure is 50 per cent. It is totally misleading. We
have to take this into consideration. Sir, the Indian nation cannot march forward
when a major segment of the ¢ largest minority group remains backward,
illiterate, unenlightened, weak and unhealthy. It is the duty of every section of
the Indian society, the State and civil society to uplift this group, which has
fallen by the wayside in the race; and bring them to the mainstream of progress
and educational development. Instead of bringing them back to this direction,
certain vested interests and fundamentalists are trying to throw them on the
wayside. The Government talks of modernisation of Madarasas. The initiator of
the debate just now was saying that the Government has a programme to
modernise the Madarasas. This programme is just on the paper. It is not
achieving the desired results. Yes, there are certain programmes. The Minister
will definitely claim that tnere are such programmes. On the one hand, they talk
of modernisation and on the other hand, there is a systematic campaign to
malign the Madarasas. What is a Madarasa?
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Madarasa is an educational institution for teaching Arabic. In Sanskrit, we call
it Pathshala and in English we call it school. There is a perception that in
Madarasas only fundamentalism is taught. These Madarasas are existing
since centuries. There are Madarasas which also participated in the national
movement. There are Madarasas which are more than 100 years old. If one
or two Madarasas are indulging in anti-national activities, punish them
severely. Identify those Madarasas which am indulging in such activities. Let
the people know which are the Madarasas which are indulging in such
activities. There are thousands of Madarasas. Children are going to these
schools. Are you in a position to replace them with modem schools? Children
are going to these schools because they cannot go to the Government
schools. There are no schools for them. They want to get primary education in
their mother tongue. If you say that they have to take education in their -
mother tongue, where are the Government schools for them? Would you
assure that all these Madarasas would be replaced by modern sd>x)Is? It is
not possible. Under the Constitution, it is my fundamental right to get religious
education. Nobody can prevent me from getting religious education. Where
should | go to get my religious education? Can you prevent me from'taking
religious education? No, it is not the intention of the Constitution. If any
Madarasa or a school or a Pathshala indulges in certain activities.. ..

THE VICE-CHAIRMAN (SHRI RAMA SHANKER KAUSHIK) : Please
conclude.

SHRI K. RAHMAN KHAN: Sir, | have taken only five minutes, 9
e 9t e gul

IuauTeaer (3 1 B BIRE) : T A1, 376 e g1 v g

it . e WAR, H 1 3l St €1 g fha 1 81 & Al § 93 S
g1 I8 1 Weotae U4 8, o7 oR & a1 Rl B

IuquTeel (3N 1 IHR BIRIG): TS B, ifhd S MU It &l TI8H &,
I AR I 1 21

7} . TEAH @H: H TR W &1 q1d Ho
S1. el AAIER St SuqHIEge Sft, AT 9E 9gd A gl vy W

ST AP PR X2 &1 H Hl 59 IR 3 S1 g I weaye! w8, fra et
31T §H < Wbl I IEY B9 W GFAe S A iR FErId B Hl
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Soaureael (3N 1 T BifdR): g H3) off, § 39 favy W) 3= e T8
RET §1 S8 YT |YOT H_ 4 371 [ T8N RET §, oifebT S oI DY ¥el g & 7o+l
et & FHY BT WY &g W |

it &. TEUM @M W, § S P RN H 91 BN, AT ofdT Al el A
I8 HE Y1 § [ I Sl §AR HERH &, A Y el 2, W) A &, SIb] ArSAIgol I &l a1
3T 81 I8 Vb AW & [ a8l oo e Rizama sl o ansd g o g7 9=
# ) Rrarg oIl 7, s Rarg o 2, fharas! Rrag il 8, fedfew
Rrama ST ® &R g R RivaTs STl 21 3170 Solad FaTas 9 g Hrgey +ff
&7 RIRITIT ST 81 3 AeR 309 ATell § 9 <2 8, S HI9ST gl T8i 27| 31T I8
HITET 1 9% §aM7? TR 8, Wel © dl &4 A &I JIR & b T Ae=«l &l 31y ¥
P, W& A € BRI B MBI A1 <3, TR g HE <1 [P 7G4l & IRy A
hemcforod €, 319 T 3T A 91 714 ol % W ol urseresli &l §8 ax Q1?2
AT 18T, BT 81 §€ =1 1RV 3% dRE W 31T 7™ ¥ 98 B Ahd 7?2

WO H AATT # 57 HA q ¥ WA | e #A (s e )
Tep | 9=, 4 gial @ie &3 W 371 § R 3R I8 9gd AR 76 81 H PIs qaxd b
Raems 78t €, freg o1 off frell 7 312 a1 3 2 98 WA B AeAlsS A @ E,
HIAG IATS b HUSIEa I H T TIheH & g8 I ST SIY| 3FT-37eTT ARE & Havd 6,
FEl o Ryt enfies R1em & 8 3R S weorae oMy 91 32 &, 981 3 7E1 811 9 7' 7
FiftcTgue # 2 3R § g wa Al & W1 fAeids IHH! IS a8 § Aifh b IR
g Al faghd ATl 81 379 3R B4 B! Als1g0] HRAT 4l ATe 1 He! 4 IR Y8 Soold
A1 T2 G P & sl e &1 i = Ared €2 § 989 6 IR W@ g, H b
ST SATTHRY 2TET

Y &. TN WHH HAT 8, fb H Per aredi g P Wrsas Uoher # g
foesl) wel & Rramgar? it For 7= 8, S S afferw, 9 R €, ot hemed
fara €1 Af&TE 7 Ud SRl #ERET BIAT 8, HERHT AT IFD! TR BN, SHDI R
AT 87 319 dlefd & 3iR Toe] I, qdda Bl a1 B 8] I$-9S He<dl H I8 99
AT ST &1 41 U a7 I8 #eRa] & a4 |

TR, 39 H AEAINE! TFHL IR 31T g1 ASAIRE! VB2 & IR H § a1
TR § 6 I8 U A g3 91 © {6 89 das €, 919 € ok 39e wefeRead e
DI B AR 59 I 4 AIGH Bl 6 S7] T HSIRE §1 89RT Sl heHed 3¢ 8-
SRed, sfaac], sadferel, hexel Us foaal 3 j15ed, 3R 89 78 81Tl PRl
TTed &, Af R erer 72 7, wfeReaw 7€ € @ a8 9 g e o) s faar f
9 A g wefefead T8l forg S oife s ar srel &1 € 6 @ R g g
RiEPHeR e[ A & AT A Bl Bl <Y, RefifSrad gu 1 sie ST

Muslims, as a group of the society. | am not asking Muslims as a religious
group, Muslims as a group within the
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society. Should they not get justice, should 'hey not have the
equality? # Refiforos IS W a1d 781 o= @1 §, § I8f a1 3 381 § 1 ¢ Riciom|
15-18 crores group of citizens. We have no statistics; we have no data and
whenever we call it, you just say that f& S¥ & 9 1R, JHHN & 49 TR &4
PO T8I R A1 BH e D V8 © Wl P M IR, 89 81 Y8 I8 & AT P 4
W, g9 I8 2 ¥ as citizens of this country. A group, a section, -backward
section, which has remained weak, which has remained illiterate, S¥®! Mg
g IRE | W G2 § T7 [T AT Godb b A HAT 18 § | TaTHE & A1
HRAT 1B 6 39 U BI 37T B 37 G2 97 T7< S, b folg W GRp, I
HeRAl b foIQ U9 HRb $90 YU Pl AN ol [ebil? AT AT AT b 93 WRYT A
WS # g1 817 § wrar € f emuast a8 $eu e 7, § A1 € 5 ug f5h 1 gSv
Tl 2, A 3R I8 BRI $CTH T2l 2 Al {6 a8 | &H §7p! 3N o1 ? 3HdH TRE
HE Agool &1 TS 87 MID! 59 g 7 Yo U] 81 o1 3T 8P IR <ISIeT g1 8,
MfEdhd 30 IR T AT &1 87 94 U heMed J15e (3d1 1 8, 9! G
PR & o1, SHP! BRI B & oY TR 9T IRl sl 57 319 PIs U1 86
o & fU &% 9w BIC I 21 S WehdTl Tl D! A1RY o7 fF snfcaer 30 UR 317 T
SIRSTRIRT ATY 3R §9 A8 W AISAIRCIS ®I Sd] 8& BRI 81l T B Ta-He &,
TS oIl BT T B, B Bl Ta-HE &I, BIS Wl Ta-HC Bl, I8 39D Bl ¢ {6 I8
Th ARSI AT 3R S% §RT hSMed I8 BRI B, offdh 98 =&l 8 X&T &1 dl
F MR FET SREAT B 3R gl belonging to a group of muslims & S9!
AR Rew el et Re1 8, 3@ a5 ot ad ¥ B F agw @ wwar § 5 few
TE F 38R ORI IReT a8 B § TR AR U9 a5 81 81 sadferc] T8l 7
irer 78 21 g et 81 et 31 B, e & forg srareg et 7€t it <81 21 g9 forg)
g, § a8 wear g & Rgwam # foadt ot gfcd 2, wieH o vaie 2, § ga9
H9 T I IR I8! SRR Fe&d I A1 931 X 2 o I8 9 I 271 oFR I&! 99
PO BT ¥E, T8I RIS hRIL HH Fold Iz, 1 g1 <% © & I8 wiew s wi,
IeH JATH aRRT Hef TP B2 37T 2, § A § RI1d SId I Mfedpa 25 3R 26
9 BRI | B, 31 39 HICICYIA W RN &, G315 & o 931 firerm aifer @
I8 B FH? EHR HavAl P! A8 RSS P Al 980 I Wpel e ¥2 8, BRI Bl AT H
T R2 &, AT B B HB1? RIT 891 I 3Tl IoTs| a1 I G5 & el
HASHT - HEI fdb RSS & Wl § I8 A1 8l J8] 8, BeMHefersd gsi Hl ugrT Sff I81
21 89 B 3Tl TE| SoTs, MY FT SARI TRW el SN 817

wBIey, § |f e 9 39+ 919 @& H% Tl in Another decision which has

b Hii taken is to have the National Action Plan for Human Rights. Now, what
aption has been taken? There are 12 issues which have been
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mentioned in the National Action Plan for Human Rights, I8 §gd
SN0 21 1f we go through this, it is a laudable one &% g=di &I g@ 5cH @™
1RV 3R TAR 92d I8 UG of A1 DI GeMHcerod el A gAT sy R
VI 3R AR T I8 UG of A1 BIg BeMCforod el ST §AT JI5cd & IR |
NCERT &I &I e 721 21 g scd &9 9 dRE A efid &, & IR b4
TRE A A Iscd BId Y, $Hd! a¥W (Bl & ddogfe el 21 IS davols Rith
9 TG © [F R BT B ggar SMe? H 194 I8 Yo a1ed § [ T2 Ve @i
BR gAT ISCH Sl &, IAD! 54 A8 U 3119 TeIR Y1, f5d ave 9 I Wi Hedi?

HETed, § ARaR U8 q1 HE1 dTedl g (b 374 BHRT YT & B1AR TJHIT
P T Tl 5P oY TArH WY a1 131 TSRt T ot IR1e Reaaree gl
TaHe B REififaferc Wt 10+2 T 2, STQ 1T 721 21 3/ HRT [T &I 8RR
TOHRM W g1 I8! IE! 91 81 JET © oifhe 319 TRIT q=di B AEAL) Yohe Bl ieide
BREb BIAX U B AR AT & X8 &1 BTAX Ul &I+ 1RY, 31T EAR T[T
¥ fog &) e o BRIt Marse BIRY ik S TR BIRIY iR I TTat
PITY <AfpT 3T IRAT 6 SATST TR U g2 BT WA el 3 ST € Al SHD! 50,000
TUY @9 H3 IS © but to get a B.A. graduation, he need not spend anything,
AR AR SITRET & b B1oR U2l Sl &, 379 39 self-sustaining a9T8T1 89 IITS H
Y PR B 8, YMANEIS IR G R I8 1 37T &1 Ueb IR H AT & b BN I
STaeH I &, SN I &, 3718.Y.T4. T4 & I8 ulferariest dHct &1 RUic 2
R g1 T 7 % 2R I'l & 9= MBBS Sfdey §9d €, S9H ol $uY @d B 8,
S TRE A TONRR §9d €, S9H odl $9¢ @9 B 2 8k 9 g ddfidifea
e # 9 oI €1 Even for llfvis and 1ITs, he will have to spend a lot.
Give pay scholarships, like the dine which exists in the U.S. 3ITd 391 %I diF
ARTT Fifp MBI g7 I S I190 BY A &1 You subsidise the loan. Give

interest-free loan to those who want to take up higher education, say, in lITs.
You give them interest-free loan. Treat it as a loan, but don't charge interest
on it. Let the Government bear the interest portion. And, the rest of it, when he
starts earning, let him pay in 15 or 20 years in instalments. Then, he will have
the seriousness. Even at the time of selection of courses, he will realise, "I
have to pay so much. | cannot waste my time. | will have to earn." He will then
have a duty. Now, with what the State spends on educating one engineering-
graduate student or one medical-graduate student, it can educate 500 children
at the primary education level. That is important, or, one medical graduate, or,
one NT graduate is very important. So, let them pay because there is no social
obligation. (Time-bel)) &1 # ¥g =gm f& ffRex AEd o9 '

<o (TGEHT)....
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JUAUTEAE (37 TH ThR HIRMH): BT Ut ST =T GHI AT of forar, I8 §
3IADT STHHRI & TET §

sft &. TEHH WO & BldT 8, ST e dealde U
IuguTees (37 T B BIfNh):3MTDh 3R A A1 =g ier a1e] B
it . IEHH WH: 99 31 HEd gU H MIDT YfhAT 31T HRell gl

SURIHTETE (31 T BN BIRNB): AT ) T.0H. rearferdn 3mad g
BT I 95 HH FHY Y 81 HYITFHY 4 o

3 U9, Q. IE ARl SUNHIEE Heled, HId e e HAed )
3ITS1 39 |e H I 81 X8! 2| Idl &b A1 9gd AR Ge A Jd 13l 7 oI & 3R 5
B9 AT WATE B a1 PR o Al [1& B G ST 81 AR AT A e b1 s
Y81 &1 SUGHIIE Heled, 31191 S 1Sy B 41419 e | FIA1 S & 99 ey 9
3T §, S ¥ Uap T R freg # e & Ror S S o1 SiR et faeq fenay
N gt o, fasa Rran ot 921 o &R Ren &1 va S5 o1 S8t <w-faqwr 9 < Rren
T8 HRA $ fofg A 91 W UIIae 99 AR Job IR Ugcl gHellaR MY A I8
BART AP I, TAR GRIAT B Y11 TR W d849-T84 (BTl il 991-ga1 o1 D!
TE-T8d B Bl DIRML Bl I EHAGRI F d18 AR & 3 7 ST 3y fafeer
ST B F M UR IR I Y AR R TR Honel! Bl ge e STl 3R S e
SOTTCA! &4 SATSTTET o ATel-w1ey el S Rier yorefl # Ferd Ue1 o- & el iR aeidh
U1 B & Blert A1 H 9T ISITE Sfias B Aicled | I fHar g ik #
FHSIT § TE % RIeq 3 91d 2....(FAUM).... SIL.HEd, 3R 3779 Y IR & 71 S 49

SEICRIRSERS]

Jad TSI, waraR R 7 S DS € 98 & GHIS § RS b AR dogof H
TSI 3R AR JoYsl SHD Hd BId & dl X Jd aehT g[A Ig< P Sfl a1 R 38 J MR
O 9T BRI U <A1 g7 ATl @] =@l T8l sl GART =S Bl STvRd Bl © b I -UH
BT WIGT B ST TP 18 & qregq F , W &b Ul AriRRe S gqiid 8 9b1 A a1
ISt ord: I Y B ARY 3R Nt Fier 9irg MRy oy Rved g
=1y R 3 e S1ueT1 ISR &1 b1 1R guia ¥ fieel 50 auf # aneft dw=g<)
Y ISTar T 3T fERRI SR g e 8 U] Sl Al 81 At Uil qer S
e I=M 0T @t & I R1eq &1 ST I fedt el § T B Gadl § ge 1@
.79, ISYUe g, STD a1 {1 IHTerd ugH SL.UH.H. R &GI8 G DI A AlbT
firer Hepell 27 3R § i) 31T T 781 U1 FebTl 3R A9 BARE T § 3% fobam sar @t
e § B 99 Aol o1l freg ®IR 9189, JAfea, Haw iR fhfored ge o #
RAT I [T AT AR Y BIg ga=y &7 ol

IoauTeaer (3 1 I Bifh): seifery woif | 8 e wr?
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4.00 p.m.

N TH.TH. IEaTordn: &, 9% AN BBl 81 T § Yeb BBIA & [ [ora!
DI T T2 & T8 ghTeld UG 8 AR 519 JbTerd el dcid] dl g8 oI del gl 1)
3T BIET AT T, A 14 RET A PIs WY IS 9 T8l 5 370 8 F GHT-YI+1
frerar &, S® JTas(E I I B H1aT A H TSI F 71T o 31K 37T 3aes | g
HeIeY, TSI AR AT 91 8, 97 {5 g TR & frdl FwIan &l 3R FH1 BT
2 A1 I9PT I8 gad STall I BT 7Y 381 & IR I Shig &l e &R g
o 19 w1a1T-1 -1 7 et fohard frebTet <11 S VS 9 ¥ Hifed g1 Alstami o AR
TR ORI Y% R T, “<I9 BT AIRAT BHRT IR, HIA-H-G7 AT G AR TP
T FRICT BT IGHTT G| AR HE Bl AHHS AT b 3FR el I B HHOIR I 8,
YT BRAT 8, UG BRAT 8 Al SHSBT 3[BT gadl STall Flfh A A9 siier™ 4
Bl 37T die BT B! A ATohd U © AR T W 81 BT W BT 21 IR DT
sfcrer & 9e faaT SITY O 99 o 9 797 BIAT 71 QTS foraTs @t Stet da a1 Sl
2 A1 g B! HiH Bl U 919 ATS 31Tl 21 S8 dal {4, if you educate a man, you
educate an individual; and if you educate a woman, you educate a family, srfa
Higerai 1 R1e <1 A e QX URaR bl R fpam ST qebdl 81 S9! B4l 89 Al &
Il 2T 89 AN 7 98 BIRRI B 3 arferprail BT gua Rien Suere &l S Ab| H31
HEIGY, 1. qRoll FAIER SR Sff 7 95 M-I HEH Io/Y | IR Afgenaii & forg,
qIfTRTRI & forg ISuer aa o R1en Suae 81 e, Rt JiY A1 1% B 781, ITdh!
AR THNa-gifacaia § 9, SR § 9, rgex Sl 4, el 4, Fedar
#, AR § Incieaavd SonfaRar # arr Riem < < wep o # wweran € f gow
3BT P AR PIs T1 BN Heled, TTAISARE! 1 fobarai § 79 ave sfoer &1
TS -ARISHR UL foraT 711 21 3f1R 31TST I UG ST R8T 1, G 9 59 W AT T8
f3pam TTT| 79 Y& AT ATed did %8 9 1§ |ie Y81 o o 9E Y HI WIEd | 98 sfie
B YRP TET UL S STh A1 A1) G Al ap1 ugarh 81 HEGY, T§ HEIBIAT R
P TR BeTl & g Siie 3 yreagwa® ot 5t uerh) S ot ge § o awem
e §, i g 9/, IS9P 1 o, T 7 FEIGR 7 Ofd HYIR & I<d Poid ufsdl &
TS IAR S Iz 9, aifedt St <1 38 oY, Riefd 9o o 32 9 &R drl & a1
AR B S 32 A, IF I7h S=M MR el Fexd ARG & FHA d8HY
i FRGRI & oy a6-Ads fFar ok Sad foy S@! weed < ush It
A8 & & folg IBT g81 S &l SR 78] 81 ATclldel & A RHTS Bl TogRT TSl
2 SN I AT BT TaTE B W @ I Ih BT ® 99 SNSRI 7 e & a7
forear o % 71 981gR Us ey Al

SHRI EDUARDO FALEIRO: Which historian wrote what? All that the
book says is, "According to some sources of the then Government, like all
Government bluffings..f//7terrjpf/bns;...this was also said. Also, the book
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says that the Guru really defended the Hindus, the oppressed, and that he
was a great man. .(Interruptions)... That is what the book says.
...(Interruptions)... You can read that. ...(Interruptions)...

SHRI S. S. AHLUWALIA: Have some patience, Eduardobhai.

SHRI EDUARDO FALEIRO: That is what the book says. You read
the book.

SHRI S. S. AHLUWALIA: | am not saying that you have the
influence of the Portuguese, because you are a pure Indian. You must read
the history of Guru Teg Bahadur and his sacrifices. That reads the history
book. I/ ST &1 &1 STl 31T g1 g1 H STei-<Tet i &d &, Rl &t ara a1
BIfSTY, 31l B 99 Jgel 91d J: HIHR GRS IR TR g7l ol HYHRI Ul &l T
ST HERT WISl 3§ ARAT THPHR IR B 7T fd FART 7GS YH: HIVY 3R
ITh IN 9 g B8l 9N 6 ey 21 39 fhae $I Uicae dR & oy 5ia Ia9H
T.91.3.3TR. 1. B IR | GUR AT DI BRI DI TS A1 8T AT §HBT HITATHI0
Bl BT Bl ...(FAUM)... WIS §d Sfl, § 59 B9 Bl T3 o &1 17 {6 5801
HAQATHRYT BT VBT © ...(ALM).... GRS G4 SfY, H 519 BT § o071 79 3119 arex off1 59
HATA B 39 WG H 01 Gdbl gl 5781 b gaoil b S a1 & forg o Pt <1 off aiiR
319 981 He o TE A 8 1 fohr R a2

Sl WRIS GO STS 9T & g ol 1 wag &l siovd 781 2

ot TH.T STEaferan.gd St & S & forg oY gt &t off ofiw org a8 Fr
o5 T8, gaR forg =l €Y, 3 O X I1....(AE™). .. g fhcma # forar 21 fvdme ygax
H 1 BT E1 3] 1 S <l g1 H T IR ISDBR DBEll AT....(FAHM)....

2} .39 W39 TR I G G $ IR H....

it TH g SrEqatfera: # 9 waTl % a8 H F' @1l

SHRI K. RAHMAN KHAN : Let there be an objective and correct
assessment of history. It should not be done from one point of view only. St

I8 W SN FYEIT & IR 4 I Hel ISP 4 e g1 Sff I&1 2

=t T4 1. SrEcqaTferdn: JeHM Ared Y, § Wel a¥id 3 & aar 8T gl R
HET TAT-AR FTEI0T AfeRT 9t SR A 1 & 1 319 afirer smeror ar] & an Wi
Grd I 3R =1 AfeRT G 97ua S @t frard a8 2 S urewshd # Ugrs Sl § 31
T gfer @1 fhaE S 8 M W @l fordl gs §, S9H History of Sikhs
# S foran &, 98 § gedx AT <1 g1 3R L1787 H 91 S faeell W 8w fda,
I9% R # forat 71 "In all the contemporary records, mostly in Persian, .written

generally by Muslims, as well as by the Maratha agents posted at a number of
places in North India, there is not a
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single instance, either in Delhi or elsewhere in which the Sikhs raised
a finger against women in circumstances where there was no external check
on them. The Sikhs did not carry their women with them in their raids, ?{ﬂ'\”‘raﬁ

foref 8- - The Sikhs were notorious drunkards St 9@ 21, 7 ¥RTE Yid & 3R o7
HEd © - it is said, wine and woman go together. Even then, the Sikhs exhibited

marvellous self-control and respect to womanhood. In this respect, no other
soldier in the world stand any comparison with the Sikhs of those days, such

were the Khalsa of Guru Gobind 3R I I 9= @ &l v, I AR W FEd &1 <
T% Mfde g Sit, e fRar &1 afereT™ g, [ogRT IHTEisT TaT8 & 98 Sd IR
I SaR ¥ fraT for faam wam o I8t fhame 3 Hed & b <2, S9! IR BIe &l T8
ofP"| IS DI A1 TTATE 8, 48T T8IGR 1 PR S WRES DI SIaR| Bl S¢ 3 5 TSP
oft 3iR I 3T 9= 1 H ¥R gU &, S aR A ford € 5 9 vo R wee @
P B | A I I3 NGe ({98 ST & T o Bl e & fog St Falfrai < iR a7
P 915 S3M U | fTad 51 981, ST $B 81 S & 918 d U1 Bl &, Al ARG
BT ST, TG AT ST THTRT ST GTh] IR I 8 a1 R $s § W T8 [o
Mid=fe S @l forkdl g5 a1 21 89 U ST & FHEIID AR ASTITd Siiad § HHI
{1 T <1 I €, B BRAT BT 8, (U] BT BIF PRI <l © Al Bad o 15 3
UTET BT FeldT TR &I, T BR o dTex AT AR BIST ATail, I IR JH U <11 fawraiil
e (THT BT EDD)......

IuTEIE (STt THT BT BIRI): AT FAT FAT B |
Y v q. reqarferar: 4 frame & R 37 ol s ar H & T 2.
IuqTee (St I B BIRH): I 81 T 5, AD! a1 377 TS 6

oY TH.UH.IEGAIHT: SIF & & IR F W 2, AN Ped Iz b 9Rd § 6
G I f35 @ % @rd A, W1 a1 ford) 751 519 39 R gRaci b 121 a1 o
AT T TST & AR FAR BTl b AT8d Y WIATHRYI 81 R8T 8| 9 Pl T Hel bl
=T 3R |9 B A1 U H ST b A UL B DI [BH. .

SuRrTEge (STt TT WHR BIRB): 319 FUAT AT 7T TS0 |

M A IRGERLARGR | 8l o 3R T8 BN P we A, B
TR ¥ 3R 98! aruRl) 3171 g d He T ¥ I6TR & 9RTE UR i 1T, 9id
HIAT RIS TR A<ATSH | U G194 DI I IR AT IS §U S8 1+ Bl b 8 31Tl b
T fh1 & il §7p1 B AT 781 81 s SR, ! Fed 9 fob a8 39 & Ma
T 2, 3ATST ST FHATHT B b forg ATedars) SRy udl ga &1 Siid &
U gl gRT MY e fSRgeye #8181 A Tl RIi H1? IRl & be-l 0
ARG 7 e war ui § S Taft o, 31T 39 W guR
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BT 21 39 oY 89N AId Wre fara #0 941S & U € 3fR I8 IR
TS @1 9TF 2 OS2 A gAY | Tt € QiR 81U T & Sl ERY 9 91 g
T 2, R8I 3l Sl & #9 | A YW Bl W pe-pe PR W, ITh oY
FRIIIC 2Tea] BT TN B Hel SIIeTd B BTHl & AM 1, §9d g a=ydTg|

JuauTeas (St 1 ehR BIRIH): £ S AT, g I A a2

'SHRIMATI VANGA GEETHA (Andhra Pradesh): Thank you Mr. Vice
Chairman Sir for giving me this opportunity to participate in the discussion on
the Human Resource Development Ministry. This Ministry covers a wide
range of areas. Many of my colleagues were speaking about education.
Education includes basic education, UGC level education, technical
education, higher education etc. The same way the Ministry looks after
women and child welfare too. In this way -the Ministry covers a wide range of
subjects including sports. But Sir, the most important among all these is
education because it moulds the human being into a civilized citizen and thus
becomes important in nation building process. This is how everyone feels that
education is important. There have been many reforms in the field of
education. Both the central and State Governments have introduced a
number of schemes to improve the quality of education at every level. In
particular the 'San/a Shiksha Abhiyan' or 'Education for'" All' compaign
launched by the Central Government is very useful especially in the
construction of new school buildings.

Lately,-I had an opportunty to go through a report Sir. the report says
that two hundred million students in the age group of 14 to I6yrs have enrolled
in schools and among them only 120 million are actually going to school. This
is the sum and substance of the report. It means that though a number of
students join schools, many of them drop out. there are a number of schemes
introduced by the Central and State Governments. In Andhra Pradesh
Schemes like Malli Badiki (Back to school), Chaduvual Panduga (Festival of
education) were launched. A Mid day Meal scheme has Jalso been introduced
with the assistance of the Central Government, through this scheme the
Andhra Padesh Goernment is able to provide food to lakhs of students
everyday. For this programme the State Government is spending Rs.230
crores more, in addition to the funds allocated by the Centre for the purchase
of rice, the main reason for the success of this programme is the role played
by the Mother's associations/societies set up

*English translation of the speech delivered in Telgu.

275



RAJYA SABHA [28 April, 2003]

for the this purpose. These societies are responsible for running the Midday
meal schemes. There is a school committee formed, the President of which is
the mother of one of the school studerits. This Committee sees that all the
students enrolled cntinue their studies and the percentage of admission is
stable.

Sir, if we look into the different schemes introduced through out the
country, we find that there has been progress, if we compare, in 1950-51 there
were 2 lakh 10 thousand primary students and in the year 2000 their number
has gone up to 6 lakh 40 thousand, the number of upper primary students has
increased by as many as 15 times. It was 13,600 in 1950-51, which went up to
1,90,000 in the year 2000. Sir, we have introduced a number of schemes to
educate every child of our country. The State Governments have constructed
a good number of school buildings with the financial support of the Centre. But
there is still a need to construct many more school buildings. Sir, through you |
request the Hon'ble Minister to increase the allocation of funds to states under
the 'Sarva Shiksha Abhiyan' programme. If there are more schools, there will
be more students.

Andhra Pradesh has already recruited 2 lakh teachers, in addition it
has also appointed 60 to 70 thousand private teachers in order to ensure that
there are enough number of teachers to teach all the subjects included in the
curriculum.

But sir, what is lacking is the infrastructure. Especially the students of
classes 8" to 10™ have to face many problems. There are schools'where even
benches have not been provided. The syllabus prescribed for'classes IX and X
includes laboratory work. They have to do practicals. But the schools do not
have properly equipped laboratories. There are no proper libraries. | request
the Hon'ble Minister to see that there is an improvement in infrastructure of
schools too. Andhra Pradesh has started 12 Urdu Schools in twelve districts of
the State to accommodate Muslim Children. Along with the construction of
more school buildings with improved infrastructure, we have to being about a
change in our education pattern too. Sir, present day education makes a
student eligible to participate in the competitive examination but is not training
him to be a good citizen. This is my opinion. So, we should see that our
education would also inculcate a sense of patriotism, and moral values among
our students. We find that the present day students, by and large are loosing
respect for elders and do inot have any love for the country.  So, it becomes
our responsibility to
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cultivate moral values in them through education. These points should be
considered while framing the syllabus and setting examination papers, the
syllabus should always be relevant to the present day situations.

Sir, another important area relates to women and child welfare.
Women constitute more than 60 per cent of total population in our country.
The funds allocated for various programmes related to the welfare of women
are encouraging but in sufficient. 40 to 45. per cent of total allocation should
be earmarked exclusively for programmes related to women. We are
encouraging the DWACRA (Organization related to Development of Women
and Child Rehabilitation). We are creating self employment through the
DWACRA organisations. We are making efforts to make them financially self-
sufficient. A part from this e have to help women to be able to face the social
and cultural problems. Even today we find women are suffering on account of
dowry system. We should create a society where women can move forward
independently and freely. Gender discrimination also persists in many places.
You can find this discrimination prominently in many offices, educational
institution etc. Proper-action is required to be taken against this
discrimination.

In Andhra pradesh, Sir, eighty lakh people are engaged in there
DWACRA Societies. 5,50,000 societies have been established. The Andhra
Pradesh Government lay a lot of stress on the upliftment of women. Every
scheme includes the participation of women. If residential flats are given they
are in the name of women. A number of committees have been formed by
women. Even in villages women are given very important positions and are
entrusted with highly responsible jobs. Women need to be protected at every
stage. As a child, an adolescent, a teenager, an adult, and also as an old lady
she had to be provided with all facilities, so substantial allocation need to be
made for the betterment of women, because if women are given the pride of
place in society, which they deserve the country will prosper. As far as
education is concerned. | have a suggestion to make to the Hon'ble Minister.
Apart from elementary education, higher education and vocational training
should also be given free of cost to women. This will result in more and more
women being educated.

Sir, as far as Health and family welfare is concerned, there is lot of
improvement in the infrastructure. We have all the modern equipment a large
number of doctors and para Medical personnel to support. But in rural areas
doctors are not available in hospitals and so people are unable
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to have proper medical care. If we do not have healthy citizens, we cannot
attain the development of society in the real sense of the term. So, health and
nutrition are equally important. Sir, as far as health is concerned trioais are the
worst affected. Medicines are not available for them, doctors are not available.
If Panchayati Raj institutions are given the responsibility, they will be able to
monitor and see that the tribal community gets all these facilities. Additional
funds need to be allocated for this purpose. In villages medicine for a dog bite
is not e.isily available, there is no proper medicine for rabies. An injection
costs Rs.3C0 to Rs.500. since it is expensive the rural people prefer to die
with pain rather than buy the injection. It is an important medicine, which
should be made available in sufficient quality in villages in order to save the
lives of rural peopie. Relatively more effective steps shouid be taken regarding
family welfare programmes and Panchayati Raj institution should be entrusted
with the responsibility of implementing them. Then they will take more pains tc
see that doctors are available in the hospitals for people to have proper
medical care. They would act as facilitators between the community and the
doctors.

Lastly, | would like to make a mention of the food distribution though
this belongs to the Ministry of agriculture. Food plays a vital role and is very
important for the existence of a human being. Its distribution is being done
properly. The worst affected are the weaker sections who are in dire need of
nutritious food. They shouid not be neglected. If necessary rules and
regulations should be amended immediately in order to facilitate proper food
distribution to these sections. People should get nutritious food. So that they
can lead a healthy life.

Sir, | request the Hon'ble Minister to consider all my suggestions.
Thank you.

PROF. M. SANKARALINGAM (Tamil Nadu): Mr. Vice Chairman, Sir,
the development of a country depends upon the talent, intellectual skill and
the ability of its people to rise to a level, which a country expects from its
people. The skilled technological efficiency of our people; their scientific
advancement, which is comparable with that of the world standard, and their
devotion to the cause of our country will, certainly, take us on a par with
developed countries of the world. Each and every person, born in our country,
should be so moulded as to reach this level of expectation. In brief, the
Human Resource Development Ministry must aim to achieve this end.
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We are committed to provide free and compulsory primary education
to all our children. It is more than half-a century since we achieved our
Independence; still we have not been able to achieve any commensurate
progress in thij vital field. We are committed to provide free and compulsory
elementary education to all the children between the age group of 6 to 14
years. Primary education should be imparted in the Government Institutions,
and they should have a uniform syllabus throughout the country. The State
Governments and the Central Government should evolve a joint policy; since
Education is in the Concurrent List, both should bear the burden equally, and
joint monitoring should be done periodically. Up to the eighth standard,
mother tongue should be the medium of instruction, and any other regional
language, or, even English, should be taught only as a special subject. Now,
the private institutions have developed a sort of mania for English as a
medium of instruction. This Is not a healthy sign. This really neglects the rural
poor people, who can never compete with the rich urban students. Learning
subjects through a foreign language is Just like a married couple, who are
living separately, a thousand miles apart, leading their family life over phone.

At high school and higher secondary levels, that is, from g" to 12"
standards, at present, it is oriented towards university education. The need of
the present-day society is a comprehensive and integrated plan for improving
the quality of school education. Vocational subjects should find a place in the
curriculum. Two or three allied subjects like stenography, accountancy,
computer application and other technical subjects should be included in the
syllabus. Commercial subjects like accountancy, auditing, etc. should also be
taught. For all these, practical training should also be given. Having
infrastructural facilities must be the precondition for starting such schools. Let
the NCERT be given a free hand to evolve a useful integrated system for
school education. The NCERT has experimental, research and developmental
wings at its command. At this stage, every year, nearly 60,000 software
engineers and Diploma holders are produced in our country, of which 25,000
accounts from Tamil Nadu. To create employment opportunities, the then
Tamil Nadu Government planned for tidal parks at Chennai and the same was
inaugurated by our hon. Prime Minister in the year 2000. The then Chief
Minister announced at the inaugural function itself, " Tidal phase Il and Ill are
planned" but that has not materialised till now. | request the Central
Government to see that the innovative scheme is implemented. The Scheme
of the then Tamil Nadu Government to impart computer education in all high
schools has to be
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completed. To start with, the then Government started hundred high
schools. It has to be completed now.

Moreover, university is regarded as a temple of devotion to the
advancement of higher learning. Since the days of our ancient universities of
Nalanda, Taxila and Vikramshila, our country has undergone a lot of changes;
therefore, the style of education has also to be changed. We have raised the
number of universities, that is, from 19 at the time of Independence in 1947 to
219in 1997, in a period of 50 years. The quality of higher education has to be
preserved at any cost. In this connection, | wish to bring to the notice of the
Government the answer given by the hon. Minister for Human Resource
Development on 7.8.2001 to a Starred Question No. 221 on the floor of the
Lok Sabha, and I quote, "The University Grants Commission has identified 19
fake universities functioning in the country." See what kind of havoc they have
played with our youngsters.  Such kind of criminal activities should be dealt
with severely.

In recent years, India seems to be undergoing a revolutionary
change in higher education. If the take-off is in the right direction, we can
welcome the same, but, unfortunately, the take-off is in the wrong direction.
Thousands of spurious colleges and dozens of spurious universities, without
minimum infrastructure and resources, have sprung up like mushrooms,
despite the existence of monitoring mechanisms like the U.G.C., AICTE, the
task force of the Government and all powerful committees of the Universities.
These are responsible for maintaining education standards. Some of the
private technical colleges are minting money and they are run as an industry
of profit. By all means, this should be put an end to by the State and the
Central Governments, with full coordination and understanding. All the
engineering colleges and other technical colleges should have industries and
factories of their own. The courses should be limited to such a level that the
students studying there should be trained in their factories, to be trained in
such a way that the outgoing students must be competent to work in factories,
or, start their own industries, instead of seeking white-collar jobs. The existing
private engineering colleges be advised to start industries to cope up with the
norms prescribed. After two years of theoretical classes, all the students
should be given apprentice training for two or three years in their industries
itself.

The Industrial Revolution of the 18" Century in England created a
great demand for skilled engineers. (Time-bell) Sir, | will just finish. The
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engineering colleges in England started courses with less theoretical syllabus,
and more practical training and apprenticeship in a factory was a part of the
course. It was highly successful to meet the situation in the 18* Century. This
kind of education has to be adopted with regard to the technical education in
our country also. Recently, the Railway Ministry has adopted a system of
informal education for their mechanical engineers in their cadre. Some
ordnance factories have also adopted similar informal education for their staff.
Our graduates are more theoretical than practical. That is why
entrepreneurship scheme has failed miserably. They need practical training,
which shapes and builds their confidence necessary for success.

The National Policy on Education was evolved in May, 1986. After a
comprehensive appraisal of the then existing scenario of education, this was
published in about 14 languages for a national debate. The National Policy on
Education was unanimously passed by Parliament.

Presently, the Ministry of Human Resource Development is under
the able guidance and leadership of our great scholar and scientist, Dr. Murli
Manohar Joshi. Now,- he has to lead the country in this direction, which |
mentioned above. The challenge before us is to plan for education towards
human resource development from a holistic perspective for nation building in
our pluralistic secular society. Let all of us contribute our might for this noble
cause under the leadership of eminent scholar, Dr. Murli Manohar Joshi.

With these words, Sir, | conclude. Thank you.

Suauteae (3 T AR BRIB): AT SR RIS g1 g of, OIS &
T ¥, TR A IR R IR0 97 e 8 3de I, PR 9 IR W SR

et wrRiet g BIRTE o

AT STAHTETe Helqd, §9 qHY g4 |19 AT fImT AT & Brid-
e W= =49t B 32 &1 Rien 9310 qead §U GHI & A1 F3 AIMI B TF BRAT
BT HId H1ET & W90 H Sl gdl § AR UP AedqUl fI9HT a9 gl 81 I8 9gd &l
ged AT 21 <% BT gl e, Ara G4 & G e w iR s
1 9 ST e fe) oft 15 ) wifer &) smerRfRren & @it Ren arg shad
DI GERPA HR BT ST UK &1 ARl Td a1l Hed1o A JRET a1 S &
FYUT BT HIRA & FI-1J ARRSBT & ARF & 767 & forg o 7 e 2 &R @
fAHRT o |, TRy TR A Ry A&Twh 31 afehar ol
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fopanf=ra #va gy fawa & aReed § ol ufd & JIgAR < & 78 Bl
FOI1 8, RGP IGIT 81 T8 a1 HedqUl AT & b et o1 41 afve 1+
AMRATE, e 9 AT, Tl 9 ISR <% & 93 §Y HaH Bl TSl Al Bl
A iRl Sft Rie SId § s € SR A1d W91 #6678 Bl 3R D!
AT DI 3G AT A THSI 21 Afh 31 STHART & A1 Bl TSl & [ SI.Sreh St
P IJcd H WISTUT ARBR, WYBR BT Goiel 7 oY b AR.TH.UH. BT Uoisl, FE IRAR
TR UH G fIARYRT & RN BT Feoll &1d1 gl ol I&T 21 irem, Afee, Swph,
-9 9 G A I ST HIarhRvT fBA1 51 W81 21 AR Suaeds weied, §
3ITIDT AT T § P Gl &R IRy wR & J=uar ura sfogmaR ot
aret, Rl T P T2 g IR 21 d I B eRIER B 81 39 W W GHAAora &1 4 gl
frg R 2l

He1ey, Rien ve U1 fawa &, R <1 &1 A et &1 sifoy e -awa
UR R1e1T 1 7T DI ST §U 3T AT AR TN BT 76 {11 3R S7d T3~
T AT & TM IS 1 1. YT , ST, Fducel ITHUME, ST, SIdIg BIoRT R
3ITER WA S Sl 1 R -9 1R 37 Rule uvgd @t 81 37 |l 7 <ifaes |
Ffed I HIa1sll B SOIFR o & o5 R 7 | &1 G & 31a9dR G2 a1 IR B
for 3 AR YA B AT &, a1 S d1e S9! MG -AMTioTe aRRRfT B
) BY, ST & FHIT & GER UM BT T d AR T Wi WRT 3§ T 92 3
U dferd T Rarget gnm

HEISY, 37T BART 18T 3FIR 3R IRIq & e 3 9 gabl 81 4R H 5 ARI dedf
FeHl WR & & Nd! BIs BR-aR T8 &, Sl G$bi R kg AN §1 g7 qeai Bl
BT g1 WIRg HIAM dTel ShaR ST 4G H7awd &1 gl dv8 drel Joigd) ol
JRAT T BRIg, X8 G 3l g 81 eI, 934 ALY & 91 AR 741, T9T Socll
71 3 319 F1:ge iR arfrard Rien o1 #ifores sifrer a1 e s # 59 |97 9@
o B! Al {6 98 U THIfed B arell RT © SR 981 Tl 39 w1t 9t sare1 e
Tl TET B ASh! IR T& aTel g=d Tl i I UhR | g ¥R E1 I8 9 U o) hegl
oft f5 a9 2003-2004 3MTCI-3ATA A = GIB-YIE B TSTDHR, I SHIHR, T B
qIcTel dieR TPl ST g fTs <31, 98 U1 Y¥) oXE ¥ &avd 81 bl &l

HAEIGY, aRdfadhdr I8 B b werfie R & auie # iR Bl o <1 T Bl
a9 2002-2003 | 3HP foT7 9,861HRTS BUT AU TV & wifehT a¥ 2003-2004 # gad forw
9,751 BRTS U fay Y| 39a! gig = Usel 2.39 ofl, 98 TTHR 2.28 81 TS| SIUBR Bl
HIST <1 &1 =IO gAY 1 T3 o 1§94 dlera 7 TWIg e Wl | MY eAfes
I el B < TSI e e R B Y STedT I W U8 WK 919l T8l TS|
G F1eH ™ 521 3 596 IV 7,006 BRIe BUT &1 77 &t off R gy &
AT b FoTT 1,600 HRIS SUJT HITT AT A T2AT T
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TRre1T SR P foTU 2,200 HRTS FUJT HT 7T AT AfhT d e IR &
forT AT 1,951 BRTe BUY et 571 f favrd a9 & goie @ Hadt 439 BRI U ST B
3l AXE SIUBR & N & oY, 1,175 B_ie $uy et 11 fh Bl A1l & o | had
118 RIS BUY WTET B TR <AbaTs, BTefifh a8 B Bl AT AT oAfh v Y
frermerdl # SueRvT 3R o Ffensli Bl fam arer o1, SH®! SR &% faar wm

He ey, ore yrafies Rien & aore # A Held F= <1 T3 Hifere e &l an)
PR &b fTT 40,000 SFEATADT BT 4T B Y <A ISP qoIC | el 81 TS| Tpall &
foTQ 9a 9 ST € , SUBRVT AT &, THM el § Pl —3o] DGR HRAT 8 AT
gofc # FHEKN B9 A B B 3ieTS 8 T fF 39 WHR @l ad = offl Bad vh
EohT- o] TR TTHR AR AT DT BRI BR P [T el BT AT PR BT
Y &1 T I8 S 91 BT YT 2 o AR Rieqm o forg fopaeit 1R 21 d=amesi &
FH b T W T8 Golufl $I 99 $B Y <71 arech 81 IREHR0T 3R ITRIBROT B
TG | Qb TR STel Sed Rl Bl ATaHId G-l B | B JIRI 81 8] 8, I8
wfies Rie $1 6-14 a8 & IRR 7 FHCHR, 0-6 9§ & AlEEl B farforn I
REHRI 3R AreF-fAE e A71ar-fdr & garel wd TREHR 3+ gl | g &
BISICIENIRS

HeIeY, ARAHAT I8 § (3 31T Wi & A1 8] geal $v AR aredi ol §
WHR W I8 ST ared § % a8 91 o a7 ¥R Wal § wed! 2,90 i wR Hg=1d d=at
2 3R T B TR & HEBS Bl 2, SAP 8dld U SR 9= Bl BISHT T HT
AT A1ed § SR 9 91 9 9 T SRS I 87 98 9 I9 9 Bl 6 A db T
fAATEI? U 6 AT TP b geai DI [hdb gdTel BR (3T 7T 872 B BIg S © [P
ARG il H ¥pel e 81 T & <l AR T8l &, HREX & dl (b1 T8 &1 31T Tl bl
fafeest @1 A1 < 3 I IS TR BT WIS FY o TAT Bl BIS Ih) qieT T&T 7, Bl
37 97e 7B 21 9= U] &b A1 UG I8 &1 ARH Wl el I8 81 3R U] &) A1 Al T
IS HX | S &1 ALATID] BI WK HH 81 T Pefl el | -0 Felld ol 21 U
B ARCR UG a1l BT ¥ 3R 89 8 IS o & f5 & oram aeai oot werfires Rrem
B g B A DR IR , I AFRE I BT TATR G- I8 Tl U ALATIH DT 40 T2
UG AT a8l S 80-80 T=d UG B &1 IR Pel Wpel derdl Al & Al AIRER ANl
T el €, 9 &1 A B¢ # R RISFIR T9gads &l Sex 3@ I €, gg gifafeery
P & 3R T RISFIR FIo1dT g8 98 &R i & wfa= & |1 Raefare 3 &1 W) I8
Hifere AABR T BT AT fazaman 71 o1 §9 <21 I, IRAT B B GATs ot 2 fF
9 @9 <9d @1 3R I A gAd @1 3R T aR<AAHT, SR B S o) EH
.. (T B EED)..... TN W, 99 &1 e

6 ¥ 14 11 % &b |l IR PRIS 2] 1 ol BT g Al T8I <1l
1. IMESe (8 i SR 9 9): [A8R 4 I8 99 $9 8l el 5l
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SRR ARIST G 31T 3T SR Y2 7 e efifory 71 e 4 1 a=dl & &
81 V8T ] IR IR U< A 1 43, 991, 9o T $ A1 R o 1 X7 81 30 AR §
Fie w7 1 <RIy fER 3 Q) axaret e ad 328 €1 39d T8t ST @ gea Ol aeh
R HRI 99 38T 7, Bl 3R @1 ¥ AR @7 37 21 QY a1 91 F) I T o9 3y
EUEIEIRESRECIN

36 FRIS TRIF IRART § F=d1 e & foIg &1 aicsp a1 81 IR FAM & oY
e g1 21 safoe 59 < 7 Rien &1 S Hifds ¥R a9 @t 91d @) 7S § 98 989
ATdT < dTell a1 2| AR, IO s SRR =T, ke, fava §& & Ree 4
T dTel] ARBR 81 ST HRU ST, FHUI< oI 18T AT &b <= H YA F YOI §Y
a1 ST A $2 S $ 918 R | U T3 Rier ify 31 Soxa w8gd @ 15 1 31 IS
SERTYRT B3 ST 3R GHARATH SRl BT 3F[ATs # AT ST BT 151 “gifersdt
HHgd BR RGH 37 vgder fivd § 7 gofluferi 9 Raie R &= & ofR e
R &1 731 30 A W 1 e B S 6 SRIHRoT & T R ST o fFroft grert
# Ao @) G apTerd @l TS B I wfie Rier w1 ff Froft el 7 Hies o & Rafa
g1 €1 1S 21 |1 g el o - il Al Wod e wue w@ie g g
IS HRU AHR] Tl AU 39 & 98 ST ared &1 R 7 A1 foran & & Rrem &1
ORI RIS A1f o7 &3 A [T 81 |ep, S YR) aRE A GoTR & gdTed
< &1 Hohd faam T 21 RAre 7 S=a Rien 1 & S arelt i<l werar & &9 &
3R A -FWR T TR 21 SR a1 11 B 3fR I8 81 1 o6 2015 T Pl Ug arel 45
PIIS Il H 9 Had 11 PRI$ g2 I=d R1eq F A ei O 20 IR 94 & 3=
a1 It R B | TSN I BT {6 et S=a o o AT T Al I e urd
PR FH IR T Flaer A dfRId I8 S SR @ S99 SA1el iR Big SEi
N T DI ST qDhcl] 81 TRPR S el FARHR TR AABR] &1 5Td Bls HHST F
A1 S ISR BT da7 faam SeEm A Rien w1 a2 841 g 9l Ren foh gl 7 |
<1 SMEM e AR <1 U b 1l g bl YATH DR 3R UT1 DI Yeb & bl TR gl
BHRT Y07 BTH 3R A 3R Poll QRS SIS -TY0] $U H AP Wpail H Te
qTel g=d| Yo IRG gdl U$ & i1 UST BIAT & ATl & a9el H okl & AR gl RSB
UIRGS IS ATl 7 UST BIAT & AT AT H Yl 81 I8 HS I8 ARBR A e
TTE 8, T IFD! DI I &1 SHBT AIoT I8 81 I8T © [ 27 H 3R AT BIell gl
ST <& B e Haelt fIeg GRte d g9R) ISR 1 I8 aIaT of 6 6 uforrd dad
BT SIS BT @ XN A I8 IR WIS Al QX1 W 8] $R W81 51 I8 9 Al BT
BT 21 afieT iR Sea fR1en & 7 H T8 fUoel oI H 1.698 3fIR .08 BRIS adfed
T o 531 a¥ IP! geT &A1 1 51 HEIS Y, ATl & HATH P 91 8H =11 ST J
YU GTe STHT 91T 21 37T U IR R I AR e & Areqq A 85 Sl 4er3ll b
SISl 3 9T ST R8T & ST8l R 37 ST AT ATh JATH DI 4G BT WA MR 673 BT
W BT PR 59 g1 DI HAT A s
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PO AT I Tpoll UISTHHA H SR B TAd aXidh F U7 BT Pl oABR
IRITST Gl AT 21 37T Il FR1eT ¥ b SRIE WR TSl 8

JuTEIE (STt TH1 BT BIRIR): 3F HUIT FHATG B

STt WRIST & Tpet! Rien Rl @ St R 81 gaT dae b Al
gl Pl ATfchep a1 a1 &, J@R T a7 81 31971 TS+ 31T ST & U it #
forar T € 5 e gfear St g f.g e @) Tt frame 2, 9 Rear @
BRI g1 7T 21 FA=11 <1 1 el ST b R H Hel, SHHT Al [Gavvr S99 fam i 8
QP ST ATERSR 3R MAGRSR 7 el St Bl e feg, bel, SAS aN 7 $o Al T8
2T T 39 TR A A T A1e1 UeT PR S © b sARI T H SART S ARGl
$|?|5I‘H %, & $|?|5I‘H %, D[ dqefhX, SHDT HITIIDRUT HXch Il DX IR
ATERBR ~5 AN Bl [IBTHR IR AARSR b A IR S qa H Al Y21 BT (o1 5-39
e H ff I BT IS 1R T I8 | I B I L Dbai of SMYHI? BARY 2 Bl g
F T W f3F-379 gie o S @i 9 W& €, 98 989 Tad 8] T.ALELSR.EL @
9T et THRIEYY 81 TR/ &, 98 Sl 9184l §, B 81 ol UISIY&id Te! (el I8! &l
e w31 ®1 FRIE JARIT ST §1 SH T8 GG 81 A7 1 81, offdT vadngd.
A TS B ST dI WA TR ¥ sFA ARG TS SMR.EL. o S
fopard it €, I UreagwTd Wrdhe # TE firer 78 € &R o firer <& 8, 3 o g
T € 3R et @ it TRt €1 SIS w1 g2aT S Wl § g ATl 7, $B W
TTEdT 8, I8 T g% B! e, Tefd Te2i $ fardral oF ueads fhd TeR &1 TRe
T 3R 3 UHR & ANTRD] A S B AR ST, T§ U T91 IR IS 2

JuRrTEIE (St THT BT BIRAH): HUAT IHT TS0 B |

SeH WRIST G WRIGd, 31 e & oY Pad Afeelal & Hae 7 He1 arsd!
T e Fefthaxvr a¥ oI 3R U TRA $Hb B ARE B S[edrd gar et 7Tl 984
HeR-Yax I A GRS BR AISHE Fers T b Al ol racidl a1 S,
JATATTHR TR TG AfhT T F& WY T2l Gl ARBR DI ATIRATS! BT Il SR4T
fop o sl e Rien srRiss & e av 1999 3R 2001 & TS a9 F 160 BRIS
JAT FAT 2001-2002 H T HRIS U &b IoIC BT MGG AT AT & A1 7 6T ST &
BRI SYYNT &l 81 FepT| YT Ueb TR Al AfZATY ISR U & fo1q R47ep K81 8 iR
T 3R ST oIC W 81 81 U7 I8T 81 T ORE I HY T 3fR Ps Ia1e]v 8| 37D
[IA-¥1Y A, YSET ST @1 SN 3 88 TR | e a1feiehrd H1 H &
g o IfRrea €1 WMo SR AiRfias qafus & dRur 9 Rrenm 98 o Uil g
TS A1 S1.UH. BT I B &, R [SACH Tohe Yo &1 W7 Al A8 ALy, S
ITHIT &3 H TR H BT BR 8T 8, 98 &8 81 ST $FYER B 1 AT B ©f T H
fasTel 21 2, | TE 2 iR A Hrgex B I el T e s merR @) ff 7E Rfy
81 SfY 3T AR | Sfl A I8 B8 & {6 amde! #3rery 9gd g8d 8 SR 9% &
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R =R #19g ATEE HAT R 2 gAY $uAl uel ded A HUR
ISR, 3T Haivf AR & HUR ISR MY 97 & R § Ay iR I8 TEHRI &
a1t faaR-faaet Bxe Ue T AT BRI TIR B dlfes I B YhdT iR SRdsdl
HOTY 81 31k 89 370+ TMRETell SIIBRT U= 7d HR b 3R IU IRV bR 9 9 Bl
3T TG BT BT PR AH| ... (Y BT €Y. &9 I T8l ded 6 e ol dax &
ST TIRE ITAT I X1 89 AT dTet 31 H 59 370 9 IS 3l o6 w1 faa 4 U@
BT BT, UIET o & 3 7|

i} e STITE (SR W<): TS He IS, FIYH USel § AT HeRToT (2
S BT qETs S Sa AecdqUl vy B g8f =@t 4 gl Heled, H AT9c AeaH H 95
e # 7Y e el Bl Sg BRAT ATedl § (SIS A YT 1 L Bl
FRaret e T iR e TR aret f Srvee iR sTsTaNae fodt 71 felt vu 4
feag <1 21 R, 31Tt § STHHI & W1 dHEl ue IET § f& faemers wwwad) 3
P SR MR &b d18 Al Fa ST FRERT 89N <97 4 71 AfS e iR gfaen ar
SR BT J2dT RIS T8 Bl I $9 9% § 980 R AN UfSd Siarex e 789, Sl
FSH, HETHT Tell, GHTY T5 S 99 ST ol BRI &b A1 &1 IS & & fh
e 3R GRAem & orvra § AR RT3 FoAaTs MR ARt g9 & Rwe 1y

qBIGY, YR AfE & RIeuaR YR Y 9197 989 ST, R s er °
AR <fage | 59 & Aifd-fowe d @i & iaia gees 45 § adai & foy
1 :37eh 3i1R a1frard Rier &1 Iuee H+ & IR 7 g a1 off foh-

ST 5 I P 3RY I <7 I8 B1 gy F Wax &
JT FTeTP! BT dles aY B AR YR BRA T :gedb AR
Irfrart f1em <= & fTT U B BT TATH HRAT|

SfT g1 WS & WY A1 TS I8 ¢ [F 51-52 WA TP $9 R ] Bl
TS| H Ul TR F §H WBHR BT 3R AT 730 St b1 9erg <=1 @rean g & soat
HeMer Srfaf ™, 2002 IR HRIGR ©: Y 9 e g9 @l 3Mg & T I=d Bl 3o
3R rfard e Te™ BRA BT BT BH W BH 360! ARGR AR ¢ gIRT fhar T
N ST ATAETR BT IR 31T IH S~ &Il & Flfeh [a%a § = war1 8 fh wRa H,
I8l Uie BRIS g el Te! SR, AT 2005 Th o 13781 PR BT Y& STSH 8l B
I AR HAT ST 7 2010 T 59 997 W FRERAT WM 7 PR T § offh s9d
fore THIEg HRIHH ©F STo)d Bl

HEGY, IS T H SITEH AR FIER TS Bl el s § Yeh Feeayuf
e it 81 FRERAT &1 I e Wd=dl & I8 F 4R TRBR BT U TRI ISR
7 381 81 b 5 &4 1 a1 T gar? 317t fdgR 3 H1eRa 1 &% 47.53 Hfrerd
21 W P ATF-UTH IR T B M el & 3R a1 81 7l 2001 H Pt 1787 65.38
Tferd 81 3R W 8141 & b 2001 3 71 34.82 fcrera &t Srf¥rféra &1 srgegfa Sifay
53 Tfcrerd WeR ST £ 31K 47 wfcrera ot Y FReR 1 rfea Serenfar 7 49 wfirerd
HIER NI 8 371R 37 4 3 51 Hiererd FReR &1
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5.00 p.m.

TgIey, FRIe e $I SIS0 Bl AT & SR q1 e F &7 F
ISTipRoT & BIROT AT 18T 873 IR PUATd U V8T 51 3171 Rer 7 S {49y ey <1 %8 &,
IH W 9 UST R B 91 DI SR & [H1Afes fermerdi # 7 71 &1 587 & dvsd A
fyaren T & oife 92 faeneff sta ot 6t werrel ® IraT 8 @ W Bl RHATery wdd &
TN I & fYdTer SIrar 21 H e @Y gfe | 72, 9 @l gfe | A w4 Sft
A ST A8 § 3 T S <°1 A &1 101 & A1 Gadd T & Mo &1 a1 3419 8, IR
UTSIHHE] 7 Ueh BT ARG 37T 1 3 R & 31ieh G T2 Wpell  YaIY STl 51 74
T 7 I UG W IS o1 eI 81 FRIGH, YA ST 3R g Srerorfer a5y
R1en & Hae 7 IRBR 7 B! 9AT4 {51 81 57 FHRI & ageran aral &3 7 i
P IMYR R e FLI Wi HT Jrag, BrgRidl b1 qaeg™, R geb a1
HAGY...(FHT &I €., AeTes HioH, Mged aféal, gwad, oes arlt dfdre
AT BT AT IR STRETVT < BT U a1 81 fp 577 fobam=aa & 91 &1 Siep &1
§ Ar e fBa1 11 @1 21 weied, fvafdene’ s i, did faeafyemerat
Hfga 109 freafaemerat # smeeror T & Ffad fraraas o gRifeag o & fog
G S, FFGfA ST B3 AU foby v 81 faeafdemery srgar T 3
SFRETOT Y AT B P Y SA=eror AR g7 81 H A1 #2177 H_aln g &
Foufd wfed AheR, v onfe # wrfierd gifeaa v & fog, waed, vad,
G ST, GG SIS & AT P ToIQ JFREVT B Fa=AT Bl SY| HeIed,
B R8T 31757 3R 3R TR o §19 H 4 TS 51 5 AT b PRV U a1 b B
H geR fHed S 8 &1 et a9k & 8101 § Wl ]81 § Sl Sl 81 81 39 UR 3P
TR BT STeRd 81 AT 781 ST 7 3191 awhedl H Ut &1 7 foharm oMl #eled, H
37T A 1 =TEd § 6 oot o 9gd R Sivrmerd, 9gd AR wvensi 7 47 81 Y
2 S I ST, g Seorferdil $Ul U] Bl S 3id HF R, S5 A1
UGG BT FABR PID, I7d A1 Thold Bl ST BIe BT B BRd ol § A
H31 St 9 e &6 6 99 dAidbdite @awern § T gAfead fear s fe $97 9
P 3 ABH H 3AF YT Bl ST HIe dTell & 1Uard U1 7 81| g=dTe |

SuRrTeget (sft 1 SR BIRE): AR Haat Rael omg o w7 7 37a+it a1
BT DI HUT B
PN Aaa R (e wewn): HEIed, (e w9 €, § Sa- 993 9 &1 379!

EISEIG R
IYFHTERE (St T AHHR BIRIH): Uie e B
Far dgat R¥a: TR, § = e § qar aieh?
IIFHTEE (57 1 ADHR BIFIH):3MMY A1 e ared efifory|
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MISS MABEL REBELLO : Thank you, Sir. Hon. speakers before me
have spoken on various aspects of education in our country. In the first
instance, you allowed me to speak only for five minutes. But on my request to
increase the time a little bit, with your gracious attitude, you said, "Okay; you
can speak for seven minutes." So, at the very outset, | would like to thank you
for that.

Sir, | would like to speak just on a few things, that is, first on the
elementary education and then on the higher education and on the mid-day
meal and, maybe, something on Self-Help Groups concerning women. Sir, in
today's globalised world, where distances have crumbled, we live in a global
village, knowledge generation has become very important” One who dominates
in the knowledge generation, will also dominate in the economic, military and
social terms as well. We see it all over the world. For knowledge generation,
education is critical. All the three levels of education, whether it is elementary,
secondary or collegiate, are definitely critical and must be given top national
priority. But, what is happening in our Budget? The countries, which became
independent along with us like Korea, Malaysia, Singapore, they had a title of
Asian Tigers. How did they achieve this title? It is because of their economic
superiority. From where did it come? It is because they spent a lot of money
on education, 10 per cent of their Budget on education right from the day one
of their independence. They have faith in human resource. Take the case of
Singapore. It doesn't have any natural resources, but they spent on human
resource and enriched their human resource, and today they can claim to be a
superpower. But what have we been during over the last 50-5.5 years? We
have been spending hardly 3.5 per cent of our GDP on education and, as a
result of that, 50 per cent of our people are still poor, though these people
would say only 30-35 per cent of our people are poor. In absolute terms, |
think, 50 crores of people are Below the Poverty Line. They don't have even a
proper meal today. Then, how do you expect them to go to school? How do
you expect them to be robust? How do you expect them to contribute to the
nation building? It is not possible. Therefore, | request the hon. Minister, Dr.
Murli Manohar Joshi - he is supposed to be in the inner core of the NDA - to
prevail upon the hon. Finance Minister and the Prime Minister and ensure
that, at least, six per cent of our GDP is allocated for education. He brought
forth a Bill six months ago to make elementary education compulsory. What is
happening to that? He had asked for an amount of Rs. 7,800 crores to make
the Sarva Shiksha Abhiyan a success. Has he got that amount? Not at all.
He is getting an amount of Rs.-4,800
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crores. So, will he get this amount of Rs.3,000 crores to bridge this gap and
ensure that the Sarva Shiksha Abhiyan becomes a success? Can he tell us
that? | don't know. If you put a question to him here, he has always an
answer. But why is he not able to prevail upon the Finance Minister and the
Prime Minister and get adequate money to ensure that the Sarva Shiksha
Abhiyan, which is a glamorous term, becomes realty a success so that the
future generation of India becomes really enriched people? He is not doing
that. Why is he not doing that?

Similar is the case with the Mid-Day Meal Scheme. It was introduced
in 1993-94, when the Leader of the Opposition was the Finance Minister. But
these people neglected it. Now, the Supreme Court has given directives to
ensure that the Mid-Day Meal Scheme is implemented in all the States of
India. In spite of that, it is not being implemented. Recently, as you are aware,
the FCI refused to give grains for the Mid-Day Meal Scheme because they
have not paid an amount of Rs. 500 crores 1O the FCI. Their yearly
requirement of Mid Day meals is Rs.1,700 crores. The allocation is Rs.1,175
crores. There is a deficit of Rs. 500 crores. If you have a deficit Budget, how
do you ensure the implementation of the Mid-Day Meal Scheme and every-
child gets the meal? The idea of Mid-Day Meal Scheme is to give the poor
children a meal, not only to attract them to the schcoi but also to ensure that
they are physically robust. But it <s never done. These are all false promises.
They make promises. When they go to the dais and pulpits, they speak very
well. When it comes to actualisation of programmes, all are half-baked
programmes. | request the hon. Minister of Education, who is sitting here,
who is supposed to be a very important person in the NDA, to ensu'e the
fulfilment of the promises that he has made in the House so that the future
generation may thank him. Otherwise, a time will come, when the future
generation will Le cursing him. Let him remember that. ...(Interruptions)...
Yes, |, of course, do that. | need not say that.

Comijng to higher education, why are we speaking about higher
education? What is happening in higher education today? Adequate funds are
not allocated for higher education and because of that we do not have labs,
libraries and classrooms. Our teachers are not being paid well. Sir, speakers
before me have been speaking about capitation fee. In our own country today
we have got 1,100 engineering colleges churning out approximately four lakh
students. We must be having three - four thousand other science and arts
colleges and we must be bringing out, at least,
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millions of students as graduates. But what is the quality? These colleges
don't have buildings, they don't have libraries. (Time-bell)

IoauTeae (31t 1 3B BIfRR): Siferel I |rd e g1l

F Hae Raar: 99, =1 97, ol a1 #1 Reser b ama a1 =1 <t €
GH HR T Bl

IuuTeae (3t RH1 3B BifdNh): A e 81 )

MISS MABEL REBELLO: So, when it is like that, what will happen?
Today, the Government medical and engineering colleges, 30 per cent of
them, do not have staff. Why is it? Is it because our colleges do not bring out
quality employable people? Besides those who are doing very well, they want
to go abroad. Why is that? We have been spending on our students. What are
we doing? If we do not have the money, then, allow education for the
privileged and give scholarships for the poorest of the poor, for the needy,
give them the scholarships. Don't give' scholarships to the students of
universities like the JNU. In JNU, the well-off students also pay Rs. 15 per
month. What is this mockery? You charge those who are well-off, those who
belong to upper-middle class and middle class and can afford to pay. You
give scholarships to the poorest of the poor. Give them free education in good
colleges. You change your system. Why are you carrying on the same type of
system for the last fifty years? | just dc not understand.

What happens in the advanced countries is that people spend on
research. Here in our country, people hardly do research. Nobody wants to go
in for research, because they are not adequately paid. All right, at least, pure
research should be funded by the Government. For the applied research, you
ask the corporate sector to fund them. Give the corporate sector some sort of
tax concession and encourage them so that, at least, they conduct the applied
research. Otherwise, what will happen to this nation is that we will always
remain chamchas of other countries; we will always be buying technology and
we will never have our own technology. Other countries will never ever
respect us.

Sir, it is not that we do not have money in this country. We have
money. | will give you an example. | was told that the Vice Chancellor of the
JNU has recently furnished his room with Rs. 15 lakhs. It is not that the Vice-
Chancellor of JNU does not have a very good room. He had a very good room
in the campus. In spite of that, he managed to spend Rs. 15
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lakhs on that. Couldn't he improve the class rooms, couldn't he improve the
facilities for the students and the library facilities? They will not do that when
they have power, because these fellows are mediocre. They have achieved
those positions, not because of excellence. They have achieved those
positions because of the political patronisation. Because of that, they are
indulging in this type of activities. That is why, excellence should be
encouraged in colleges and in the universities so that people, who are really
excellent and meritorious, hold these posts. They will change the entire
structure of the university, or. of the college.

Sir, | want to give you one example. The education and poverty has
correlation. In Vietnam, poverty incident in households headed by those with
no education is 68 per cent. The poverty incident decreases to 54 per cent in
houses with primary education and to 41 per cent in houses with secondary
education. The same thing is happening in Kerala. Look at Kerala. There is
nothing like absolute poverty. There is nothing like somebody is very rich.
Everybody has enough to live well and lead a good quality life. If it is possible
in Kerala State, in India, why can't we have the same system elsewhere in the
country? We don't have a will. We don't want it. In our school system,
somebody goes to an air-conditioned school; somebody goes to a school
where he has to sit Under a tree and study. We are encouraging this disparity.
The rich are becoming richer and the poor are' becoming poorer.. The rich will
have better human resources and the poor will have poor human resources.
In the days to come, what will happen is, this disparity wiil increase. At least,
in our colleges we have got some sort of democratisation where both the rich
and the poor come together. | hope they will not think of changing even this
system. We can never trust them. We do not know what they want to do. | do
not know whether they at all want the poor to live in this country. Why can't
the Minister .of Human Resource Development, who is an educationist,
change the system? That is his career. He is a professional man. He should
be able to do something. But he is not doing it.

JuRrTeRe (St X1 SHR BIRAB): 319 HUIT FHATG B |

PN Aaa R W, F Al & ar § U e HeHR GHIG Dol R,
3 & feurcHc # afeard off omcft 21 w7, o .3 vy. e A e 2, g8 e B,
AP 9 S8 1S, .S1.U9. TE1 8 BHRI A g81 ST BT 9417 81 21 IR, S8 89
HHE" BT <H-3MY BT 8, b a8] &1 81 Y81 872 81 BB Aigenail = U1 Il $hg!
f&a1 21 They have saved money. That
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saving habit is coming in them wR 41 &7 I=t gore U= v T,
ARIC S BT FAFRER 7 39 BT $eRE ¢ 4 TRAT I ¥l 3 TR B & Afgemai
Pl SR IE AIEHI a1 39 &6 916 When women go to the bank to take loan to
start some economic activity T §SIRT ATST HRA 5-12 TRUT, 14 TR 31X Il g9~
I PN HIed 8, Sl B9R, 5 BIR HRI$ BV o &, 3T S F R 6 IRie, 7
TRRIT, 8 RNIT STV ATl Bl 21 1 I8 FSFERpAeH i 82 WR, 339 <91 § 50 uferera
A SuTeT A € Our women are always a disadvantaged group, 3! UdT &,
I & qrave 1 98 AN & g1 997 & foIg gevee HH g1 The rich may become
richer 31T 1 &1 3R SATST IA1 < € @ S W §e¥RE $H ofdl & 3R 89 Il | §exve
SITET AT BR &1 SARIT TS-9S BIURE HFeH - 397 H 65 TR HRIS F ST U1
foran 81 981 89 <21 A ST UH.U1.T9. B, §oRT €, BIead Seiceed 8, 99 & [y I
T B 22 FEd 2, T 781 21 S-S Wid Wi & forg , et g & forg, st
I 9RT &1 #1181 If this black money of Rs. 10,00,000 erores is put into the

system, it can generate a revenue of Rs. 4,00,000 erores for the Government.
By using this money, they can bridge their deficit. They can pay money for
elementary education, for the mid-day meal scheme, etc. They can improve
the status of the Tribals, the Scheduled Castes and the Scheduled Tribes, the
backward classes, etc. They can do it. But they must have the will. | would like
to know from the hon. Minister: Do they have the will? The problem is, the
Minister does not want to look at' us when we speak. He is just reading or
writing something.

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (DR.
MURLI MANOHAR JOSHI): | am writing what you are saying.

MISS MABEL REBELLO: Sir, if the Minister can take cognisance of
what | have said and do something to improve the situation in this country, to
improve the quality of life of women, the Scheduled Caste and Scheduled
Tribe people, backward class people and other disadvantaged people, | will
be very happy. Thank you.

DR. P.C. ALEXANDER (Maharashtra): Mr. Vice-Chairman, Sir, within
the very limited time available to me, | will attempt.to review the progress that
we have achieved in the field of education with reference to the special
objectives and goals we have adopted in various education policy statements
and resolutions approved by the Parliament. Every country, obviously, uses
education as means of imparting knowledge? and skill. There is no country in
the world, which believes in education and still forgets the responsibility for
imparting knowledge and skill. | will come to that in the course of my
discussions on the special objectives which our country has
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adopted. The first objective, special objective, which we have borrowed from
international organisations, as well, is "education for all". Let us see how far
we have succeeded in this great objective. For several generations, education
in India had been the monopoly of certain castes and communities. A large
majority of the people of the country, not necessarily the poorer sections, but a
large majority of the people in our country never had access to knowledge,
never had access to education or special skills. But, with Independence, with
democracy that we established in the country, we decided to go in for the goal
of "Education for AH", and we incorporated in the Constitution, Article 45
which expresses the pious hopes that in ten years' time, we would have
succeeded in bringing about a revolutionary change in primary education. This
Government has done a great thing by making it a Fundamental Right, but
still, | doubt whether we will be able to achieve this goal, taking into account
the present state of primary education in our country. It is a very sad fact to
know that 22 per cent of all the children out of the school in the world today
are Indians. Our country contributes 22 per cent of all the children in the world
outside the primary school system. There are various social reasons for it,
various special reasons relating to castes and communities; there are special
reasons relating to the location of villages and hamlets at far distant a place
than the seat of educational facilities. Whatever may be the reason, the most
important reason why we have failed in making primary education, in my
opinion, is the poor manning of the schools. There are schools supposed to be
imparting primary education without teachers, without buildings, without
drinking water, without toilets, without playgrounds, without books, and,
therefore, the schools are not able to retain the children's interest in the
school. | do not know how far making it compulsory is going to help. A sort of a
revolutionary approach has to be adopted in order to realise the objective of
"Education for AH", at least, up to the primary stage. We have to remember
that the vast disparity exists in this respect between urban areas and rural
areas, between Scheduled Castes, Scheduled Tribes, on the one side, and the
rest of the communities on the other, between women, as a part of the
population, and men as remaining part of the population. Therefore, we have
to focus on these weak spots which have already been identified and have
various special attentions with enormous funds to ensure that this great dream
can be realised in our country. Again, speaking on the subject of access to
education, we should not be satisfied with the statistical progress that we have
seen in secondary education or in higher education in particular. The number
of colleges has increased over the last

293



RAJYA SABHA [28 April, 2003]

fifty years from 700 to 10,000 and the number of teachers from 15,000 to 3.2
lakhs today. Actually, we have more college teachers or university teachers
today than we had students at the time of Independence. The number of
students has gone up from about 7 lakhs to 68 lakhs, but | am not at all happy
at the fact that we take refuge under the statistics or behind the statistics and
say we have progressed a great deal. If we look into these colleges and
universities and see the standard and quality of education that is being
provided in these places, we would feel that many of them should have never
been established at all. They are in the name of colleges and, sometimes, they
are in the name of universities, -- | am speaking even of universities -- but the
fact remains that they produce graduates who are unemployed because they
are unemployable. They have no strength. They have not derived the strength
necessary even to enter the job market, leave alone other tasks that are
expected of them. In spite of all the statistics that we boast about, we should
remember that even after establishing all these new colleges and universities,
only six per cent of the population in the age group of 17-24 has access to
higher education today. We compare ourselves very poorly even with other
developing countries, much poorer countries, where the average is about 10
per cer.i. In the United States, 50 per cent have access to higher education. If
we take Europe as a whole, 20-22 per cent have access to higher education.
In our country, even six per cent does not have access to higher education.
And those who have access are finding themselves in schools, colleges and
universities, which do not deserve the name.

The third point that | would like to mention is that we have failed, in
my judgement, to promote the ideals enshrined in the Constitution. The
Education Policy statement says that education should further the gcals of
socialism, secularism and democracy which means equality and liberty. Let us
dc soul-searching and find out whether we have really used education to
promote socialism, secular “m and democracy in our country seriously. | say
this with great sadness because by perpetuating the differences and
disparities in quality and standards, education is contributing to inequality.
When we have schools, when we have educational institutions, when we have
colleges and universities -vhich can be categorised as third grade on the one
side, and a few islands or pockets of excellence which can be categorised as
really excellent on the other side, we really perpetuate inequality in the
society. < The son of the butler becomes a butler. The son of a butcher
becomes a butcher. The son of a carpenter becomes a carpenter. A peon's
son becomes a peon. A doctor's son becomes a
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doctor. An engineer's son becomes an engineer. An IAS officer's son
becomes an IAS officer. And. you find the disparity being perpetuated and
widened. And that is why ' say that far from removing inequality, far frcm
achieving the objective enshrined in the Constitution of real democracy, our
educational system is contributing to the negation of equality and distortion of
democracy. | would, therefore, ask whether the Education Ministry has a real
programme which will try to help some of these third grade or fourth grade
institutions to improve, at least, to the levels where they can be called
colleges or universities.

| want to then ask: - this is my fourth point -- Have we succeeded in
another great objective mentioned in the Education Policy statement that
education should be "...a culturing process"? The Policy statement says that it
should refine sensibilities; it should refine perceptions contributing to national
cohesion, scientific temper, and independence of mind. Let us again do soul-
searching. Who are the people today, who are spreading communal tension in
the country, social tension between castes? Who are the people who are
going “back to obscurantism, superstition, and who behave as if they still live
in* the early centuries of our country's history? They are not the uneducated,
illiterate people, but most of them are the products of our universities and
colleges. If we look today at the objective that we have mentioned in the policy
statement of refining sensitivities and perceptions for introducing scientific
temper, and are not able to apply that standard to what we see around us, |
will blame the education system for that, because in our schools, in our
universities, in our colleges we have not been teaching these elementary
lessons of democracy. And we have been encouraging these institutions to
indulge in various practices by which they distort the value system of our
country. We speak of the scientific temper. Where is the scientific temper
about which we boasted at one stage of our civilisation? Long, long before
other countries could ever boast to be civilised, our great ancestors had
applied a scientific temper. They did researches, they mapped the skies of the
world, they went into the question: Why is there existence? What is Aatman?
What is Parmaatman? What happens to life after death? And they found the
answers, and they have been put in the Upanishads and in the Vedas. And.
that is why, we claim ourselves to be a great civilisation in the world. We have
had scientific temper five thousand years ago. But, todcy, we forget that
heritage and we cling on to ritualism, obscurantism, superstition and narrow-
mindedness, and say that is civilisation, and that is going back to our ancient
glory and ancient richness. A distortion has been made of
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what is real Indian heritage. Have we succeeded in using education in the
right way? | am afraid, we have not.

Sir, now, | come to a favourite topic, which Dr. Murli Manohar Joshi
knows because he has been the recipient of some letters from me. | tned to
raise the question of UGC through a proper question in Parliament. My friend,
Dr. T. Subbarami Reddy is successful in having his questions always finding
place in the list of questions to be answered. Unfortunately, | thought when |
put the question, it would somewhere find a place some time and raised this
question of the UGC and found, | could not get an opportunity to raise that
point in Parliament. | wrote to the hon. Minister and he was kind enough to
send me a long reply, which has not satisfied me. | do not want the present
UGC Act to continue as it is. | wanted it to be changed. | wanted a new UGC
Act to be brought in. I just mentioned to him one case, which worried me. The
State Maharashtra from which | was selected to this House, has 17
universities, 1800 colleges and 12 lakh students, the largest enrolment in the
whole of India, and its share of UGC, both plan and non-plan in 2001-2002
was Rs.53.98 crores, whereas the 17 Central Universities and their affiliated
colleges got Rs.970.63 crores. If we look at the universities in the States and
merely say, these are State Universities, the State should fund them, | give a
warning to the hon. Minister who is a distinguished educationist himself, we
would lose one whole generation without the benefit of real education. We
may rectify the mistake later,. he may fund a university much more than what
he is able to do today after some years, but we would have missed real,
genuine and good education to a whole generation. A building can be built
later, but what is lost in education cannot be repaired for that particular person
in his life time. That is why, | have been pleading with the Minister that a new
Act should come, replacing the existing UGC Act. A mention was made by the
previous speaker about this great, influential position in the Government
today. | realise it much better than many other people. | am very happy that, at
least, at the Central level, we have a Minister who is himself an educationist,
and who has an adequate political standing in his own party. If he fails to get
that "6 per cent share of the GDP, | do not think his successors are going to
succeed in that. You should have the muscle, the strength and the will to fight
with the rest of your colleagues in the Cabinet and get your share for
education, and then you will not be writing me back that you cannot help
because the Central fund should go only to the Central universities. Why
should you, Dr. Murli Manohar Joshi, so eminent an educationist, so tall a
figure in your own party, not influence your colleagues

296



[28 Apnl, 2003] RAJYA SABHA

and get the legitimate share for education, which is really an effective nation-
building tool in your hands, and get, at least, 5 per cent? It is now below 4 per
cent. Then, you will be able to give to the UGC the funds that | now have
been crying for (Time-bell} and then, | will be able to get some share of it for
the State universities and colleges which are really now being starved of
funds. Therefore, please do not tell me again in your reply that under the
present Act this is all you can give. | want you, such an influential leader, to
use your influence to change the Act, bring in a new Act, while you are still
the Minister, get your share, which is your due and, then, see to it that the
UGC functions properly, in fairness to all the institutions of education in the
country.

| have one last point. Sir, before you ring the bell for me. The one
thing | detest the most is .the bell, which | am not used to. Maybe, that is the
reason. But before you do that, | will conclude, with one more point. Mr.
Minister, you should use your influence also to ensure that the Ministers at
the State level are also influential people, politically tall and educationally
advanced. What is happening in many States today is that they split up the
Education Ministry and accommodate everybody who has to be
accommodated. There is a Minister for Primary Education, a separate one for
Secondary Education, a third-one for Higher Education, a fourth one for
Technical Education, and | am not exaggerating...

ONE HON. MEMBER: A 5" one for Medical Education.

DR. P. C. ALEXANDER: Yes, for Medical Education. In many
States, there will be four or five Ministers of Education. Education Ministry is
an integrated one. | am glad, in the Central Government, at least, there is
only one Minister for Education. Itis an integrated one.

DR. MURLI MANOHAR JOSHI: But Medical Education and
Agricultural Education are still out of it.

DR. P. C. ALEXANDER: But you should be able to get them back, if
you have the strength. What T say, Sir, .is this. If we do not have good
primary schools, we cannot have good secondary schools. If we do not have
good secondary schools, we cannot have good colleges. If we do not have
"good colleges, we cannot have good universities. Therefore, you have to
treat education as one, and ensure that this cutting and chopping of
Education Departments, Ministries, or, the subject, is not allowed at the State
level, in order to merely accommodate the aspirants of chairs in the ministerial
tow.
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I am concluding with an earnest plea; we will have a revolutionary
approach for education in our country under the leadership of a great
educationist. Sometimes, | feel great sadness to think what is happening to
that great University of .Allahabad, which in my student days used to be looked
upon as the number one or the number two university -- | used to have the
pleasure of inviting Amar Nath Jha to inaugurate the University 4rinion of the
Travancore University, of which | was then the elected President, and it was a
great dream for us to see, in person, Amar Nath Jha; we had heard so much
about his contribution. Do you know what is happening to your old university
today? Nobody speaks of Allahabad as the centre of excellence today. Lack of
funds is the reason, not lack of brains. Of course, when there is a lack of funds,
education gets watered down and then brains come down. Why should you not
take example from your own university and see to it that the message of
education is properly spread through proper muscles and strength of arms?
With this great appeal, earnest appeal, as one who had been the Chancellor of
17-18 universities in Maharashtra, the Chancellor of 14 universities in Tamil
Nadu -- and not a sleeping Chancellor, | would like to assure you; a very active,
and proactive Chancellor - | would say that great things are expected of you. If
you fail, / wonder whether education will ever be saved. Thank you.

SHRI N.R. DASARI (Andhra Pradesh): Thank you, Mr. Vice-
Chairman, Sir. | was in a great impatient mood and | was not able to alert
myself to your call. Excuse me. Even then | would like to confine myself only
to the primary education aspect, in view of the limited time you have allotted to
me. Even after 52 years of our planned development, the goal of "Primary
Education for AH" continues to be a matter of serious concern in our country.
Out of the estimated population of 193 million, in the age group of 6-14 years,
in 2000-01, nearly 81 per cent attended the school. The student retention rate
at the primary school stage.was about 58 per cent. There has not been any
decrease in the drop-out rate over the years. In fact, the drop-out rate at the
primary level has increased from 40.3 per cent in 1999-2000 to 40.7 per cent
in 2000-01. Even now, we do not have sufficient number of schools, especially
in rural areas. The facilities in the existing schools are very poor. As per the
Sixth All India Educational Survey, conducted by the NCERT in 1993, about
10.5 per cent primary schools in the country were without any class room and
another 24.5 per cent schools were having only one room for instructional
purposes. Only 44 per cent of schools had drinking water facilities, 18.9 per
cent schools had common toilet and only 8.7 per cent primary schools had
separate toilet for girls. The
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Operation Black Board Scheme was launched after the adoption of National
Education Policy in 1986, aiming at improving the infrastructure facilities in
the primary schools. It is a fact that some improvements have been made
between 1987-88 and 2001-02. But this "Scheme has been abandoned since
2002-03, the first year of the Tenth Plan.

We often harp on the key role of education in the development of the
country, but fail to provide adequate funds to the sector. The goal of
providing, at least, 6 per cent of GDP to the education sector in the Budget
has never been fulfilled. On an average, the tc'al expenditure on education
has been below four per cent of GDP all these years.

The Government has enacted the 93rd Constitution Amendment Act
with great fanfare making free and compulsory primary education to all
children between the age-group of 6 and 14 years as a Fundamental Right.
But it has not yet been implemented. The Sarva Shiksha Abhiyan Scheme
(SSA) was launched with a view to meet the constitutional obligation of
universal elementary education. The estimated financial requirement for the
SSA in the first 10 years is Rs.98,000 crore, i.e., Rs. 9800 crore per year. The
Centre and State Governments are to share this amount in the ratio 75:25
Accordingly, the Centre has to provide Rs. 7,350 crore per year for the
implementation of the Scheme. But the Budget allocation for SSA during the
year 2003-04 is only Rs. 1951 crore. From where is the rest of the required
amount expected to come? The total budgetary allocation this year for the
Department- of Elementary Education and Literacy is only Rs. 4900 crore, the
same amount was allocated in 2002-03.

Poverty being a major factor for the increase in the rate of dropouts
in primary classes, providing mid-day meals under the Nutritional Support to
Primary Education Programme has helped to a great extent in attracting more
children to schools and maintaining the student retention rate. This
programme has to be strengthened and extended to more schools. But there
has been only a marginal increase in the allocation for the Scheme during the
current year - Rs.1175 crore, compared to Rs.1057 crore in 2002-03.
Moreover, the implementation of the Scheme has not been satisfactory in
many States.

Sir. it is clear from these facts that the primary education system has
been grossly neglected in the Budget. Lakhs of poor children in the country
cannot hope to get quality and standard education in the- near future with
such a meagre public investment in the elementary education sector. At the
same time, the Government is encouraging more and more
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unaided public schools and colleges, thereby commercialising the education
sector. Even the Government universities and colleges are. planning to
increase the fees steeply in conformity with the recommendation of the
Expenditure Development Committee of the Finance Ministry, making the
higher education inaccessible to otherwise eligible students coming from poor
families in the country.

So, it is high time that our National Education Policy was recast to
ensure reasonably good elementary education to all and standard higher
education at affordable cost to the eligible students from poorer sections. To
fulfil this objective, the Plan allocation to education sector should be raised to
a minimum level of 6 per cent of GDP and commercialisation of education
sector should be slopped.

Sir, | would like to conclude by reminding the Government and the
hon. Minister of Education of what Prof. Amartya Sen, the Nobel Pn'ze winner
said, "Primary'Education Sector is neglected in India. More attention to
primary education is a must, if our country has to advance."-Thank you, Sir.

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Vice-
Chairman, Sir, | thank you for giving me this opportunity. Sir, | do not think
there is very much more to be said on the educational system in the country.
All speakers have drawn attention to the various shortcomings that afflict our
educational system.. In all fairness to the Government, | must say that
educational system in our country is under intolerable strain, not because of
lack of efforts, --people are doing their best,-- but becausfe of the tremendous
increase in population which is something the educational system can do
really nothing about. But notwithstanding like our economic policy, our
education policy is also more and more relying on private individuals, private
resources, private funding and private organisations. But, unfortunately, these
sources of funding do not reach out to those areas where the bulk of our
student population, potential student population is, that is, rural areas. You will
find very high quality schools, very high quality colleges and even some good
universities, very selective, but very good; they are all in urban centres. So,
unless the Government steps in a big way, continues its efforts to assess the
establishment of primary, secondary as well as higher education, a country as
populous, as under-developed and as complex as India, the education policy
will make no headway. We keep talking about the USA. The schooling system
of the USA is based upon funding by the local municipalities from taxes paid
by the residents of a particular-area for establishing schools in their districts.
They are called
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school districts. The quality of education in the 'affluent school districts' of the
USA, where affluent parents stay, is extremely high. No doubt about it. But,
similarly, when you go tc the rural USA where the 'other sections of the
society', particularly, the African-American population live -- or, what we call in
India as 'economically backward sections' -- there, their schools are as bad as
any worst school in our country. So, | am afraid, the Government must take a
major share in spreading education in our country. Resources are scarce. But,
notwithstanding that, | would support all my colleagues, who have spoken
before me, that the minimum the Government must spend on education --
primary, secondary as well as higher - should not be less than 6 per cent of
the GDP. One of the problems, r think, of our education is, it is in the
Concurrent List. | do agree that the States must have a larger say in what is
being taught. But, | think, we have taken it to another extent. We always
compliment the genius of our founding-fathers in having given us the
Gonstituticn that we have. But, | do think that with a country as complex, as
complicated and as multi-cultured as India, we cannot live with education to
vary from State to State. What | am saying is: India needs a system of
education which caters for one, or, at the most, two school boards. We, now,
find that there is a Central Board, ICSC and each State has its own Boards.
Eminent educationists say that allowance must be made for local variations in
the various systems of education. ! think, now, this is a fallacy. In an over-
populated and in a complex country like ours, we need, at least, at school
level, a standardised system of education. The only variation that can be done,
at the local level, is in the teaching of languages. Other than that, | think, the
system of education we are following is leading to -unnecessary complications
and also unnecessary dilution of education throughout the country.

The other issue, Mr. Vice-Chairman, Sir, | would like to draw your
attention to, is teaching of English. English is no longer a fore-gn language. It
is very much an Indian language. That apart, English is also an international
language. And, | am afraid, if we are to maintain the standards of international
excellence, if we are to compete with the international community, we have to
improve in teaching English. Sir, just yes*erday, the hon. Minister of
Communications and Information Technology was saying that in this
information age, English is the common language. Whei he was discussing
the position of India vis-a-vis certain competing countries like China, he
mentioned that the advantage that India has got over China in the field of
Information Technology is our knowledge on English. And he also
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mentioned that China has imported 20,000 teachers just to teach English in
their country. So, | think, while the language controversy will go on in this
country because of the historical background that associates with English, we
should pay much more attention in India to the teaching of English.

Sir, at the end, | would like to speak on a sensitive subject which, |
think, is causing an already complicated education system even more complex
and sensitive and that is the new terms which have come up. The first one is
'saffronisation’ of education -- Bhaghavakaran - and the other one is 'Madrasas'
system. Off and on, not only in the field of education but also in maYiy other
contexts, these terms have come up. Firstly, | must express my disapproval of
the term 'saffronisation.’ Saffron is a colour of our National Flag. Saffron is a
coloui with which a large section of Indian | society associates itself with certain
spiritual value. SH®T 39 TP W SV, R W ¥ Ig Taid &l Yes, that
notwithstanding, that does not hide the fact that there are attempts, as Dr.
Alexander has mentioned just now, to associate certain ritualistic aspects of our
culture, with what our actual traditional culture is. | think, this is where, without
using the word 'saffronisation’, we have to come to some understanding. s»rft At
<pr Ft*r 3rprr grfexj- % Indian cultuttre, Indian history must not be attempted to
be cast in a particular mould, which the multifarious, complex, society of ours
has to accept in its full whole. And, that is a mistake being committed by our
political parties. | do hope there is some kind of awakening in our system. And,
that this -- what we call saffronisation, but | do not approve that term - must
stop.

Let me come to the other aspect, that is, the madarsa education. The
madarsa education has beer, commented upon adversely in many contexts,
under many different connotations. In the context of Madarsa education --
and, | am very happy.that Dr. Kidwai is here -- particularly, when we are
discussing other issues regarding the country, it is said that madarsa
education poses a threat to the security of the country, in the aspect that
some kind of anti-national training, some kind of anti-national feelings are
being developed and taught there. | think, in this particular context, we must
be very clear that with, perhaps, the very, very odd exception, generally,
madarsas are not indulging in these things. But, at the same time, a question
aiso arises: Are madarsas a part of the educational mainstream of the
country? There also the answer is 'No'. It is 'No' because of one main reason
that this system of education comprises almost exclusively, almost exclusively
of...(Interruptions)...

JuTeIE (St IH1 BT BIRMH): HIAT T D |
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SHRI SHANKAR ROY CHOWDHURY: This system of education
comprises almost exclusively of religion-based education. And, no system of
education which is totally based on religious education can ever be a part of
the national mainstream of a complex society. So, how do we improve this?
And, | think, the author of such a scheme is sitting right here -- Dr. Kidwai. This
is an experiment which is being undertaken in the Government of West Bengal.
The ultimate product of St. Xavier's school, a Christian missionary institution
where | studied, or, Ramakrishna Mission Schools, is a higher secondary
student, who has possibly passed his C.B.S.E. | think, the only, way to" reform
and bring this madarsa system, the maligned madarsa system into the national
mainstream is to retain the title of a madarsa, for example, Calcutta madarsa
was founded in 1837, which, | think, is the oldest one in the country. Why the
madarsas cannot award, at the end of their educational training, a normal
higher secondary or C.B.S.E. degree like all the other schools? This experiment
is being tried in West ' Bengal. It had been' recommended by Dr. Kidwai. But,
the ultimate solution to this particular problem does not lie with the people like
us, does not lie with the Government also; it must come from within the
community. | was informed - when | discussed about West Bengal with Dr.
Kidwai, who had made this recommendation - even in West Bengal, while this
thing is progressing, they have not been able to go to the full distance to say,
"All right, madarsa is just any other school like St. Xavier's or Ramakrishna
Mission School; it gives a higher secondary degree, with certain additions to its
syllabus" In this case, certain additions could be Arabic history, Islamic history.
But the end-result must be a standard educational degree. With that, Mr. Vice-
Chairman, Sir, | thank you for allowing me to speak. Thank you very much.

Suwarenet (it YT TdR i) anft T wiferaric & uRER | Ud BRisH
AT BT YET & 3R AET-ARH s ufay ST S & I o Tl 81 31 319 89 ol 3T,
<Ife SO 9 ugd § 9% gRud 9% g & a8 7=t ol oredl €1 81 9% et ) 2 BiR
A #20 S el B Bl B SR <3, AP 3G =TT § hael dal AT FawT I of
T ST & A7 1Tt @t foree # € 3R 4 9iet 781 Ty 8151 3 §-57) orafy v, s s e
IR S o R

374 B drel TR f&id 29 3131, 2003 & Yates da & fory Iod 2

The House then adjourned at one minute past six of the clock till eleven of
the clock on Tuesday, trie 2gth April, 2003.
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